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Overview

The year 2011-12 was a year of great leaps in achieving many milestones in the
£ history of Food Safety and Standards Authority of India (FSSAI) towards realization
' of the immediate goal for operationalizing the Food Safety and Standards Act
| (FSS Act), 2006. The Food Safety and Standards Rules, 2011 and Regulations, 2011

were finalised on the basis of comments received from various stakeholders and after a

? series of discussions in various forums with the industry, Industry Associations — FICCI,
CII, ASSOCHAM and Trade, Consumers Associations and representatives of various
States / Central Government Organisations in the Central Advisory Committee (CAC),-
the Food Safety and Standards Rules, 2011 and Food Safety and Standards Regulation,
2011 (FSSR) were notified for implementation of the Food Safety and Standards Act
(FSS Act) 2006 w.e.f. 5% August 2011 repealing all the previous food orders notified in
the Second Schedule of the Act.

(1) The Prevention of Food Adulteration Act, 1954,

The Fruit Products Order, 1955,
The Meat Food Products Order, 1973,

Building healthy India with safe food

blished Food Safety and Standards Authority of
India (FSSAI) under administration control of the Ministry of Heal’fh & Family Welfarec;
Government of India. Itis a single reference point for all matters relat-mg to-food safety an

standards by moving from multi-level, multi-departmental control to a single h-ne of command.
FSSAIl has been established for laying down science based st?ndards for articles of. foo-d. ancL
to regulate their manufacture, storage, distribution, sale and import to ensure availability o

safe and wholesome food for human consumption.
% Jssai

Food Safety and Standards
Authority of India

The Vegetable Oil Products (Control) Order, 1947,

Food Safety Standards Act 2006 has esta The Edible Oils Packaging (Regulation) Order 1998,
The Solvent Extracted Oil, De-oiled Meal and Edible Flour (Control) Order, 1967,
The Milk and Milk Products Order, 1992. |

Any other order issued under the Essential Commodities Act, 1955 (10 of 1955)
relating to food.

| wwe.fssai.gov.in
4 DHelp line No : 1800-11-2100




FOOD SAFETY AND STANDARDS
ACT, 2006

New provisions of FSS Act

« Covering Functional Foods, supplements, Nut-ract_auticals.
« Issue of Licenses within 2 months of application.
« Provision of Improvement Notice by Designated Officers.
« Prosecution should be within 1 year of offence.
« Special Courts for summary trials.

- Compensation to Victims (for any case of Injury/ Grievous Injury/ Death).

« Rewards to informers (informing about the violators - adulteration etc.) by State Government

. composite license for unit(s) falling in one area.
« Encouraging Self re%ﬁ?ation gnd adherence to specified food safety (nanatgement systems.
« No License for petty food business operators; o.nly‘regustratlon.
« Central licensing from Authority for high risk items.
- Decriminalization of law and expeditious disposal of cases.

» Right to contest laboratory results by opting to send sample to accredited laboratory.

Safety and Standards Authority of India
hoed = Website : fssai.gov.in <SS al
Toll Free Helpline No. 1800 11 2100

Salient teéturéé of the Food Safety and Standards Act, 2006

L The woff: on formation of a single Act to consolidate the laws relating to
food was going on since long and the Central Government has declared
its intention in the budget speech of 2002. This work was entrusted to
the Ministry of Food Processing Industries who piloted the Food Safety and
Standards Bill, 2005 which was finally enacted as the Food Safety and
Standards Act, 2006 by the Parliament and after receiving assent of the
President on 23" August, 2006, the same was published in the Gazette of
India (Extraordinary) Part II, Section 1 on dated 24™ August, 2006. The
draft was prepared in consultation with various stakeholders and after a
series of discussions / deliberations in Inter-Ministerial Group and Standing
Parliamentary Committee Meetings and its clearance from the Group of

Ministers; the draft was notified seeking comments from the public.

< The Food Safety and Standards Act, 2006 envisages to regulate manufacture,
storage, distribution, sale and import to ensure availability of safe and
wholesome food for human consumption and for consumers connected
therewith. If an Food Business Operator (FBO) is holding existing licence/
registration under any of the Food Law/Order which has been repealed on
the commencement of this Act, the concerned FBO(s) can get the existing
licence or registration converted into registration or license in the Food Safety
and Standards Act without any hassles by paying the required registration/

licence fees.

D Registration of Petty FBOs : The petty FBOs are expected to ensure
minimum sahitary and hygienic requirements and such units have been
kept away from the purview of licensing under Food Safety and Standards
(Licensing and Registration of Food Businesses), Regulation 2011. However,
such units have been brought under the purview of registration (Regulation
2.1.1) which were not existing earlier to maintain a database and to have a
regulatory check on all such units who were engaged in the production and
supply of food items to consumers and to control the consequent mishaps

or hazards. All food manufacturing units, whether small or big, are expected
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to produce/ supply safe food products to the public. For registration of petty
FBOs the charges for registration have been kept at Rs. 100 /- per annum

only and the registration procedure has also been simplified.

Petty retailer, hawker, itinerant vendor or a temporary stall holder or small
gcale or cottage or such other industries relating to food business oT tiny
Food Business Operator are exempted from obtaining licence under the Act.

But for food safet&z, registration is mandatory.

Such food business operators where annual turnover is not exceeding Rs.

12 lacs and/ or whose:

a) production capacity of food (other than milk and milk products and

meat and meat products) does not exceed 100 kg/litre per day or

b) production or procurement or collection of milk is up to 500 litres of

milk per day or

c) slaughtering capacity is 2 large animals or 10 small animals or 50

poultry birds per day or less

pPowers of Food Safety Officer and penalty for misuse : The Food Safety
Officer (FSO) has been empowered under sub-section 6 of Section 38 of the
Act for initiating action of ]Jaunching prosecution when any adulterant is
found in the possession of a manufacturer or distributor/dealer of food or
in any of the premises occupied by the FBO where he is unable to account
for such possession to the satisfaction of the FSO for seizure of the account
books or other documents etc. but this power is to be exercised by FSO with
the approval of the Competent Authority. However, if the FSO misuses his
power, he is also liable for penalty under section 39 of the Act which may

extend to Rs. 1 Lakh.

powers of a Civil Court for the Adjudicating Officers . Section 68 of Food

Safety and Standards Act deal with the procedure of adjudication. The

Adjudicating Officer (AO) has been given powers of a Civil Court under Sub-

section 3 of Section 68.

&,
L4

PowTer to the purchaser/consumer to get the food sample analysed :
Section 40 of Act enables the purchaser of any article of food to 3:at th.
same analysed from the Food Analyst after giving a notice/ informj:ion te
the FBO at the time of purchase of his intention to have such food articl .
analysed and by paying a fee of Rs. 1000/- as analytical charges t (iczs
Food Analyst/Laboratory prescribed under Food Safety and Sgtan(;)arde
(Laboratory and Sampling Analysis) Regulations, 2011. This provision haz

b
een kept to empower the purchaser/consumers ultimately for whom the
food products are being manufactured or being sold.

p .
enalty for misbranded food : The penalty for misbranded food is provided
under the Section 52 of the Act which may extend to Rs. 3 Lakhs
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Food Safety and Standards Regulations, 2011

The draft Régulations forimplementation of the Act were also framed in consultation
with various stakeholders as well as representative from State Governments and the
same were published in the Gazette of India (Extraordinary) Part I11, Section 4 on dated
20™ October, 2010 inviting objections/suggestions from the public. The objections/
suggestions received from stakeholders on the said draft Regulations were further
discussed before finalisation of the Food Safety and Standards Regulations, 2011 which
were notified on 1% August, 2011 with the approval of the Law Ministry and the Central

Government before its enforcement w.e.f. 5" August, 2011.

(1) FSS (Licensing and Registration of Food Businesses) Regulations, 2011

(2) FSS (Packaging and Labelling) Regulations, 2011

(3) FSS (Food Product Standards and Food Additives) Regulations, 2011

FSS (Prohibition and Restriction on Sales) Regulations, 2011

FSS (Contaminants, Toxins and Residues) Regulations, 2011

FSS (Laboratory and Sampling Analysis) Regulations, 2011




Composition of Food Safety And Standards

Mandate and Structure of FSSAI
Authority of India

The Food Safety and Standards Act, 2006 has been enacted by the Government ;

o1 24 August, 2006 with the aim of establishing a single reference point i - feoe - Ruibesliy ghiall sanalel of & Chad
airperson and the followin
g twenty-two

all matters relating to food safety and standards by moving from multi- level, multi- ‘ B nbers ol .
: ? : : ‘ t of which one-third shall b
€ women, namely:-

and and to achieve the same, an independent ‘
(2)

departmental control to a single line of comm
seven Me ,
mbers, not below the rank of a Joint Secretary to the Government of
ent o

statutory autonomous Authority — the Food Safety and Standards Authority of India \
' India, to be appointed b
] y the Central Government
, to respectively represent th
e

was established.
Ministries or Departments of the Central Government dealing with

Ministry of Health & Family Welfare, Government of India is the Administrative ) Aot
: ulture,

Ministry of Food Safety and Standards Authority of India (FSSAI). The Chairperson .
: (i) Commerce,
appointed by the Central Government.
hawan, Kotla Road,

and Chief Executive Officer of FSSAI are
(iii) Consumer Affairs,

e of the Authority is located in New Delhi at FDA B
e Chairperson of FSSAI on

(iv) Food Processing,

(v)  Health,

(vi) Legislative Affairs,

(vii) Small Scale Industries,
who shall be Members ex officio;

The Head offic

Delhi-110002. Shri K. Chandramouli joined as th

New
quished the charge of CEO on

o7t January, 2012. Shri V. N. Gaur, relin
23t February, 2012.

(b) two representatives fro i
Y m food industry of whi
industries; ry of which one shall be from small scale

- two i
rgpresentatwes from consumer organisations;
| ?
three emi .
: eminent food technologists or scientists;

from the Zone ;
s as specified in the First Sch
P . Edu1
Union territories; © to represent the States and the

H

The Chief Executi

e utive Officer who is the le

P gal representative of Food i

also the member secretary of the Food Authority -

€




(1)

(2)

i @)
Duties and Functions of Food Authority
i manufacture,
he duty of the Food Authority to regulate and monitor the L
i o ibuti dimport of food so as to ensure safeandw :
processing, distribution, sale an , I
food.

t i

lations specify —«.- - |‘
- ticles of food and specifying an |

ideli in relation to ar | |
B ds notified under this Act;

(a) the stand o

appropriate system for enforcing various st

2
h S

: ' drugs, heavy met L :
residues of veterinary drug ive substances and irradiation of food;

antibiotics and pharmacological acti

itati f certificatio
for accreditation O
i s for food

i als, processing aids, myco-toxins,

n bodies

(c) the mechanisms and guideli

g )

businesses;

d

article of food imported into India;

i (d)
i ification
itati laboratories and noti
ideli for accreditation of
dure and guidelines
() theproce o
of the accredited laboratories; a3
i mation am
hod ‘of sampling analysis and exchange of infor
thod ,
(f) the me |
ities;
enforcement authori - | |
ministration of this Act1n the country; (©)

conduct survey of enforcement and ad

(®)

(h) food labelling standards inclu o
dietary uses and food category systems for foods;

ding claims on health, nutrition, special

k analysis, risk

dure subject to which ris
e : be undertaken.

(i) the manner in which an

nication and risk management shall

(®

assessment, risk commu

(3) The Food Authority shall also

provide scientific advice and technical support to the Central Government
and the State Governments in matters of framing the policy and rules in

areas which have a direct or indirect bearing on food safety and nutrition,;

search, collect, 'collate?_ analyse and ‘summarise relevant scientific and
technical data particularly relating to —

(i) food consumption and the exposure of individuals to risks related to

the consumption of food;

(ii) incidence and prevalence of biological risk;
(i) contaminants in food;

(iv)  residues of various contaminants;

(v)  identification of emerging risks; and

(vi)  introduction of rapid alert system;

promote, co-ordinate and issue guidelines for the development of risk
assessment methodologies and monitor and conduct and forward messages
on the health and nutritional risks of food to the Central Government, State

Governments and Commissioners of Food Safety;

provide scientific and technical advice and assistance to the Central

Government and the State Governments in implementation of crisis

management procedures with regard to food safety and to draw up a general

plan for crisis management and work in close co-operation with the crisis

unit set up by the Central Government in this regard;

establish a system of network of organisations with the aim to facilitate

a scientific co-operation framework by the co-ordination of activities, the

exchange of information, the development and implementation of joint

projects, the exchange of expertise and best practices in the fields within
the Food Authority’s responsibility;

provide scientific and technical assistance to the Central Government

and the State Governments for improving co-operation with international




declaration i i i
s of interest if any, made in relation to items on the agendas of

organisations;
meetings;

sure that the public, consumers, interested

objective and ‘ (c)  the results of its scientific studies; and |

(@) take all such steps to en
parties and all levels of panchayats receive rapid, reliable,

n through appropriate methods and means; ' (d) the annual report of its activities: ;

comprehensive informatio

(h) provide, whether within or outside their area, tr.aumng programmesi in food “ (5) The Food Authority may from time to time give such directi
safety and fﬁandards for persons who are or intend to become involved | to food safety and standards, to the Commissioner of ions, on matters relating
in food businesses, whether as food business operators oOr employees or bound by such directions while exercising his er of Food Sa-fety, who shall be
otherwise; | B . roo | powers under this Act;
e Food Authority shall not disclose or cause to be disclosed to third oerties |

(1) undertake any other task assigned to it by the Central G
requested
quested and has been acceded, except for information which must be mad
ade

out the objects of this Act;
ublic if ci hoe 8
public if circumstances so require, in order to protect public health

() contribute to the development of international technical standards for food, |

sanitary and phyto-sanitary standards;

(k) contribute, where relevant and appropriate to the development of agreement

on recognition of the equivalence of specific food related measures;

()  promote co-ordination of work on food standards undertaken by international

governmental and non-governmental organisations;

ncy between international technical standards and

(m) promote consiste
n adopted

domestic food standards while ensuring that the level of protectio

in the country is not reduced; and

(n) promote general awareness as to food safety and food standards.

(4) The Food Authority shall make it public without undue delay -

(a) theopinions of the Scientific Committee and the Scientific Panel immediately’

after adoption;
erest made by members of the Food Authority, §

(b) the annual declarations of int
the Chief Executive Officer, members of the Advisory Committee and

Committee and Scientific Panel, as well as the

Farewell to

Shri V. N. Gaur, Chief Executive Officer, FSSAI

members of the Scientific
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Central Advisory Committee (CAC)

consist of two members each to
represent the interests of food industry, agriculture, consumers, relevant
s and food laboratories and all Commissioners of Food Safety,

all be ex officio member.

research bodie
and the Chairperson of the Scientific Committee sh

The Central Advisory Committee shall

f the concerned Ministries or Departments of the
griculture, Animal Husbandry and Dairying, Bio-
Industry, Consumer Affairs, Environment and

Forests, Food Processing Industries, Health, Panchayati Raj, Small Scale
istribution or government institutes or

Industries and Food and Public D
organisations and government recognised farmers’ shall be invitees to the

deliberations of the Central Advisory Committee.
o Chairperson of the Central

i The representatives O
Central Government in A
technology, Commerce and

iii. The Chief Executive Officer shall be ex offic

Advisory Committee.
between the Food

mmittee ensures close cooperation
s operating in the

iv. Central Advisory Co
ment Agencies and Organization

Authority and the Enforce
field of food.

i

PO e 02,

Authority on the work programme:

e of the committee is to advise the
ing of knowledge.

The primary mandat
prioritization of work, identifying potential risks and pool

The list of the present members of the Central Advisory Committee is at Annexure-II
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Scientific Committee
SCIENTIFIC PANELS

—— Poad Authority and has. The Food Authority establishes scientific panels, which
. ich consists of independent

The Scientific Committee provides scien

the powers, where necessary, of organizing

shall be responsible for the general co-ordination neces
gards to the adoption of working procedures 1 Panel for Fanet
. n :
ctional Foods, Nutraceuticals, Dietetic and Other Similar Prod
roducts;

fic Panels. The Scientific Committee ‘
P 2 Panel for Method of Sampling and Analysis;

falling within the competence of more |

. .

public hearings. The Scientific Committee
its deliberati . .

ions. The following eight (8) Scientific Panels have been constituted

stituted-

sary to ensure consistency of the

scientific opinion and in particular with re

and harmonization of working methods of the Scienti

shall provide opinions on ‘multi-sectoral issues
than one scientific panel, and on issues which do not fall within the competence of any 3. Panel for Food Additives, Flavorings, Pr ! )
of the scientific panel. Wherever necessary, and particularly, in the case of subjects with Food; », Frocessing Aids and Material in Contact
which do not fall within the competence of any of the Scientific Panel, the Scientific 4, Panel for Contaminants in the Food Chain:
Committee shall set up working groups and in such cases, it shall draw on the expertise 5, B | for Biological T ain;
of those working groups when groups establishing scientific opinions. ) azards;
6. Panel for Pesticides and Antibiotic Residues;

. Panel for Labelling, claims /Advertisement
Panel for Genetically Modified Organisms and Foods

The List of
present Members of the ab - .
o above eight (8) Scientific Panels is at

Chairpersons of the Scientific Panels a ¢

The Scientific Committee consists of the
ging or affiliated to any of the Scientifl

six independent scientific experts not belon

Panels.

The list of the present members of the Scientific Committee of FSSAI is ¢

Annexure-IIL.



ADMINISTRATION AND HUMAN RESOURCES Results Framework Document (RFD) for Food
or Food Safety and

Standards Authority of India for year 2011-12

ESTABLISHMENT & ADMINISTRATION
Chief Executive Officer is responsible for the day-to-day administration of the Food RFD for 2011-12 identified acti
ed action points,

Safety & Standards Authority of India. 355 posts were sanctioned to strengthen FSSAL

As Recruitment and Appointment Regulations are under consideration with the Ministry,
s sanctioned will take time. Therefore, the

gh a local HR agency. Besides, some of
organisations.

B s of service delivery. & deliverable and milestones. It included
. ry. Summary of the results that FSSAI expects t i
the action plan to meet them are in section 1 & 2 ' pects to achieve and

the regular recruitment process for the post
manpower in FSSAI are being outsourced throu
the posts are being filled up on deputation basis from the Government

Staff transferred from various Ministries/Departments

Various staff members transferred from Ministries who have hitherto handled works
sted under Second Schedule of the Food Safety and |

pertaining to various Acts /Orders li
Standards Act, 2006 are working in the Authority under section 90 of the FSS Act, 2006. Res u ItS -F ramewo rk D ocumen t

Ministry of Law has clarified that they are on deemed deputation until the Authority ——e
finalizes its Service Rules and gives option to the employees. The draft Recruitment and o : | for Food Safety an d Sta n da rds
8 Authority of India

Regulations and the draft Service Rules are under consideration with the |

mbers who were transferred |
Summary of the results FS
SAl expects to i :
and the action pign to meet themp Sl g

Appointment
Ministry of Health & Family Welfare to finalize. The staff me

to FSSAI under Section 90 are either being absorbed or being repatriated in a phased

g the financial year

manner.

Subsequent to the transfer of Staff, FSSAI is operating from the following locations

across the country:
Delhi
Mumbai
Chennai
Kolkata
Guwahati

Lucknow - India
e | Food Safety and Standards Authority of India (FSSAI)
Sonauli .
Raxaul

10. Ghaziabad
New offices are proposed to be opened in Hyderabad, Ahmedabad, Bangalore,§

] 1 |
| (e Bhopal, Patna, Bhubaneswar for enforcement/licensing related work and at variou

| ports of entries, viz., Cochin, Tuticorin, Kandla, Pipavav, Kakinada, Vizag etc. for work

related to clearance of imported food.

W N YR WDNE




Section-1

ision:
on stakeholder

safety regulatory and monitoring system built
decision making

o create a food
and enables informed

participation, which encourages self compliance
to secure safe and nutritious food for every citizen. “

Mission:
ation of food safety standards based on modern '!

-
To achieve excellence in the formul
a responsive, officient and effective manner:

science and to regulate the food sector in

Qur Strategy

Mission Objectives

h all assigned roles and functions of the Authority

e To fully establis
e Setting up internal review mechanisms
To develop a system of quick disposal of applications and ensure

To create confidence
among all
stakeholders of being
a friendly, accessible
and responsive (public
service) body

consistency in operations
and competent staff complement

o Develop adequate

p an open and transparent standards setting mechanism
tise for setting of standards

o Develo
e Access best available scientific eXper
o Undertake risk assessment studies in relation to food safety

o Review existing standards keeping in view changes in technology,
national and international best practices and expectations

To ensure
establishment of
Standards and
practices that fully
gssure consumers
interest and adhere to
the highest degree of
integrity possible

Work with all State Governments to ensure higher priority to Food

‘Building capacity of
safety as a subject of public interest and strengthen their regulatory

various stakeholders
for effective
participatory role in
food safety

capabilities
etting bodies in the development.

e Work with international standards s
of food safety standards

o Identification of ‘alternative approaches’ such as
certification bodies and inspection agencies for supplementing

engaging accredited |

regulatory capabilities

o [Establisha network of Centers of Excellence and Scientific
Institutions to undertake Research, scientific investigations and
capacity building activities

o Establish Food Safety Centers as the outreach partners for capacity

and assisting the regulators at the state

| building, scientific advice

level
Build infrastructure for food testing through a network of reliable

food testing laboratories

B

! _7 To develop policies and guideli
.‘ cormyiBizimes gl FBOSgUldehnes for ensuring effective self

fssai

Creating platforms for i
or information sharin
d
exchange among all stakeholders ing and knowledge

The development of ®
effective information
dissemination
channels enabling
consumers in

To create mass aw:
areness about un-safe food -
well researched and compiled data-base B

making informed e T

B iccs repardi o develop a robust and comprehensive complai

e lf ing query handling system Bt redress and

i ey ;

e e Establish an effective communication framework

or.
e Setting up feedback /
) ‘ perception ratin,

Establish for improving service delivery Sta.ndardgs e

stablish a frame- - ]
work of food safe Benchmarking of Regulato .
W%atililldeﬁned resptgn— best practices Ly PROSEAUIeS apAinat iniernationgl
sibility of each Food e Development of PI i :

tions in FSSA ain language guidelines for Rules & Regula-

Business operator

Conducting Re,

gulatory Impact Asses

. s . .

them further improve the framework ori{lfégui;?iﬁs and using
s

i Establishin :
X g effective surveillan
tify hazar ince systems that wi :
ds and take appropriate corrective aCti‘(:IIll]é help iden:

ey A .
Functions laid down under the Act:

Framing of Regulati
ations, Standard 55 5
Guideli o s and guidelines in i :
elines For accreditation of certification bodies / If::)fm:;l t? e
ratories

Scientific advi
ce and technical su
. pport to the Cent
in matters of framing th J entral Government and St.
2 ate G
e dgta c‘: Pthcy and rules in areas related to food safety andovern.rflents
n food consumption, Incidence and Prevalence of b ron

ce of biological risk.

Contaminants i
ts in food, Residu

) es of contamin s
system ants in food and introducti

uction of rapid alert

Proc guideli
edure and guidelines for Risk Analysis methodologie
s

* Creatin -
9 g Information Disseminati
. T emination Network ac

pacity Building for various stakeholders ose i eonnby ehouttat sty

Contribute t

o development of Int i

. ernational T i andar
ational standards to the extent possible sebaioal Standards Tordood sed b oo

S
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Section-3
B BB B % : % § g g § | Trend Values of the Success Indicators
i B klE B- I8 B |2 B |8 : 5 ! Food Safety and Standards Authority of India (FSSAI) was established in 2008 and still
£ - - & o o a = o — - is in the process of developing regulatory framework for food sector. From the section
. d g g g § § g g g g g § g 2 above, it may be seen that most of the objectives and corresponding actions requires
g[=| |3 8 g (8 5 s 8 8 | b3 3 & ‘| development of rules, regulations and guidelines or the initiation of implementation of
g 2| ) = H ] _ L : ) ) | provisions developed under RFD (2010-11). As such, indicating the trend values for the
g ® § g g % § § § ;3: ‘E § g g | success indicators in terms of activities of FSSAI at this stage may not be practically
% g g g 3 |3 g" § 5 s s s S possible. The FSSAI proposes to benchmark current levels of food safety and regulation
E = at central, state and lower levels through a series of surveys, studies etc. This will
3 E B E |8 5 g g g E é g g enable us to determine the base level of food safety regulations and outline the separate ;
E g é g g g § g g i g g g targets in each area. Such surveys are being carried out during the current year.
2. . Ll L U IR (S P B 1 Description and Definition of Success Indicators and Proposed !
| 3 ) § g g g § g g g § g § i‘ Measurement Methodology |
| Al g g g8 |3 g | g |8 |2 E S | ; : :
| . Food Safety and Standards Authority was constituted in September 2008. Eight
I % 5 s 2 s % 5 s |2 |2 g £ £ ' Scientific Panels and Scientific Committee were constituted in May 2009. Central
¥ N % Advisory Committee consisting of 45 Members was set up in October 2009.
| g E E|F|R & g |1 |8 |8 |F & g - 2. Staff belonging to various food related orders has been integrated and the current
i? ' 3 P ) . : - Ge 3. g5 . licensing procedures have been brought under the purview of FSSAI The regional
51 éé g 1, i % N g . . %h% g gﬂ % § ;?%E.E E ggfg%} offices have also been transferred to the new Authority. The Scientific Panels and
iy .EE % P %ﬂ‘g i‘ E .., ?:E" : : i 25 |ed gg ) gggg EE; £ 29’; Eg g EE Scientific Committee have also started operations.
§§ §§§ £ § gﬁ g%é §§§§ £ gfﬁu g’ g 244 E%%g §§§ §§ §§§ Ea 3.  The Rules and Regulations for transition from PFA to FSSA have already been
5 E sy 8. |42 |2 y gn 5, |2 draft notified and forwarded to the Ministry for final notification. It is expected
g § £ (g8 ?gggg ?t:% E% 53 ’Ea g Eggg B |2 that these will be rolled out in the States from June 2011 onwards. Meetings have
g é:éﬁ EE’ gé ga it E g z % gg 2% é P %ua %gﬂ g EE Eg been held with States to take stock of the readiness of the implementation of Act
L L ML R T and the supporting measures required.
3 " s - It will be seen that in the first year Authority has been engaged in integrating
B - ‘;g the personnel from various ministries and setting up of various organs of the
5 a s Authority. Systems and procedures have also been finalised for functioning
%Ea % -_§ of the Authority and these have received the approval of the Government. The
% E. %ﬁ *gﬁg E > FSSAI has received approval from Government regarding the posts sanctioned for
i§" §§§ é?% g organization structure and this year the recruitment process will be completed
: g after laying down service rules & recruitment rules.
s |® o p=
0= -




At present Authority is accessing scientific skills from a large number of agencies
outside the Authority and the stakeholders. One of the main difficulties in laying
down specific performance parameters for the Authority is the severe lack of
information relating to critical parameters such as, food borne diseases, specific
levels of contamination in various foods, awareness of food safety among the
stakeholders and the absence of surveys and studies, bench marking impact of
the current levels of food safety regulations. The Food Authority proposes to draw
up a detailed set of surveys to profile and bench mark the current levels of food
safety regulations and implementation of laws, contamination of various food
items, food safety surveillance and impact of various regulatory measures. Till
these data emerge in“the next few years, it may not be possible to lay down any
specific target in respect of success parameters.

The initial few years of the Authority would be spent in establishing its regulatory

- presence by drawing up the various food safety regulations, revision of the current

standards, initiating studies and surveys to access the current levels of effectiveness
of various food laws and levels of contamination. As soon as reliable and adequately
disaggregated data emerge related to food safety regulations, food contamination
and regulatory impact, these will be incorporated in the performance management
documents of the Authority.

Glossary of Terms

Food Safety Plan - refers to scheme, program or methods identifying action areas
and responsibilities worked out for the accomplishment of objective of food safety in a
particular locality viz, panchayat, taluka, municipality or district. This is expected to
involve the village/town community, local bodies, panchayats and other stakeholders
in the food safety programme.

Food Safety Management System (FSMS) - means the adoption of Good Manufacturing
Practices (GMP), Good Hygienic Practices (GHP), Hazard Analysis and Critical Control

Point and such other practices as may be specified by regulation, for the food business.

FSSAI will develop a reference Food Safety Management System which can prescribe
levels of safety and provide guidance and which can at the same time, be evaluated.
Such a standard should be widely available lo the food business operators who can
adopt them with whatever resources available and gradually achieve acceptable levels of
safety. This will encourage self compliance and reduces the need for detailed inspections.

INDIA-HACCP - Hazard Analysis and Critical Control Point (HACCP) - The Codex has
defined HACCP guidelines which was the first published food safety management system,

fssaf

However, there arc no freely available domestic HACCP standards. FSSAI proposes to
| develop its own FSSAI-India-HACCP standard which can be offered to units catering to
“ the domestic market and a voluntary HACCP certification system against this standard.
! This can be used by food businesses to demonstrate compliance with safety regulations.

‘ Functional Foods- are those foods that encompass potentially healthful products

including any modified food or ingredient that may provide a health benefit beyond

' the traditional nutrients it contains. FSSAI is working on developing regulations for
functional foods, Currently there are no regulations for functional foods.

Food Additives- mean any substance used as a typical ingredient of the food and
intentionally added to food for a technological purpose in the manufacture, processing,
preparation, treatment, packing, packaging, transport etc. FSSAI will review the existing
standards for food additives under PFA Act to harmonise with codex standards and best
practice.

- Food Safety Centres: are expected tobelocated in research organizations and universities
spread across the country that have the basic minimum facilities for academic work
and food testing. They will function as outreach centres for FSSAI to carry out training
to regulatory and other staff, providing scientific advice in respect of surveillance of food
safety, carry out surveys, interpretation of surveillance data etc.

‘Good Agricultural Practiccs (GAP): Good Agricultural Practices are a collection of
principles to apply for on-farm production and post-production processes, resulting in
safe and healthy food and non-food agricultural products, while taking into account
‘€conomical, social and environmental sustainability.

Centres of Excellence- A centre of excellence is an existing institute where research
and technological development is performed of a high standard, in terms of measurable
scientific output (including training) and/or technological innovation. FSSAI proposes-
1o have a framework agreement with Centres of Excellence in the country on various
aspects related to food science to assist FSSAI in critical areas, carryout R&D and

provide technical inputs in developing science based standards.

€twork of Institutions for Surveillance- FSSAI proposes to have a framework for
.,d safety surveillance, initially capturing the existing databases, coordination &
networking among various institutions involved. This may include existing food science
COHEges, universities and other institutions.

SSAI is developing an appropriate structure of food safety surveillance so as to advise
€rnment on the appropriate responses required and provide inputs on communicating
ket conditions and safety levels.
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Specific Requirements from other Departments and Ministries

Food Safety Groups for Import- FSSAI will be posting Authorized Officers at all the
major ports of the country in a phased manner to ensure the safety of imported food
coming into India and developing a risk analysis framework for food import clearance 1.  The Rules and Regulation in respect of various provisions of FSS Act have already

— been draft notified in Gazette of India. Based on the comments received thereafter,

: the draft have been suitabl dified tto G i i
IGNOU- Indira Gandhi National Open University (IGNOU) is an Apex Body which co- e b suitabilmatiificd s sepd ta Cevernement foy inalzatibieben,

ordinates and monitors distance education system throughout the country. It develops
and produces courses for delivery through open learning and distance education mode terms of legal vetting of rules & regulations) would be required for early notification

and actively involved in research, training and extension education activities. FSSAI of Rules and Regulations.

As such, specific help of Ministry of Health & Family Welfare, Ministry of Law (in

proposes to take help of IGNOU’s expertise in launching distance training programmes 2. The Government has already approved the posts for organization structure of

. . : |
to disseminate the concept of food safety upto grass root level. ' FSSAI and filling up of these posts is to be completed this year. In the process of

Accreditation - is the third party attestation related to a conformity assessment body | finalization of Service Rules and Recruitment Rules to start recruitment process
conveying formal demonstration of its competence to carry out specific conformity | for these post, the FSSAI will solicit timely help from Department of Personnel and

assessment tasks. In India, Quality Council of India (QCI) is the main Accreditation Training (DoPT). Further, to ensure safety of imported food items is also one of the

Body for accrediting agencies for certification schemes for food safety and National ‘ major mandate of FSSAI and to carry out the same the FSSAI would be requiring

Accreditation Board for Testing and Calibration Laboratories (NABL) for food laboratories. adequate number of staff throughout the country for its import safety directorate

Communication Campaign- The food safety message needs to be effectively conveyed and a separate proposal in this regard is being submitted separately. The FSSAI
to various stakeholders such as panchayats, school children, households and industry. § will required timely and due consideration from Ministry of Finance for approval

This is essential to build the demand for safe food and encourage steps by all concerned of the proposal on Import Safety Directorate.

to take the reqﬁired steps. Food safety is a multi-stakeholder activity which requires

o 3. To launch th i ; i
Prtve el Thonssed eompmarieatioa. nc e success implementation of the FSS Act throughout the country

| during 2011-12, the FSSAI would be requiring an adequate budget keeping in
NGOs- Consumer is the main stakeholder in food safety and the activities of FSSAI have

to be evaluated with reference to the effectiveness in assuring safety of food available § Further, schemes to schemes to strengthen States, upgradation the laboratory

to the consumer, effective association of consumers in standard development, capacity §

view the communication, awareness and capacity building initiatives required.

infrastructure, NGOs & Industry Partnership activities, R&D project, Food Safi
building, surveillance and informed choice. v : At o

Centres & Centre of Excellence etc. would require special budgetary provisions.

Industry Interface- the FSS Act specifies that the primary responsibility for safety is on This is likely to go up substantially in the coming years. Provision of adequate

the food business operators. Keeping in view this FSSAI proposes to develop Industry budgetary support by the Ministry and Planning Commission would be essential
Interface framework for dissemination of concept of food safety and capacity building to '

for the performance of the functions by the Authority.
achieve the food safety.

Food related laws arc implemented by the Central Government, State
Governments and the local bodies. While standards are determined by the Food

Authority, implementation essentially rests with the State Governments. Under

R&D - Research & Development: with the mandate of laying down science based
standards for food, FSSAI proposes to support research projects and related innovative
R&D proposals pertaining to food safety and quality control by extending financial
assistance to various institutions/Universities and recognized R&D laboratories.

the new licensing provisions, sub sectors with high risk potential or those with

interstate ramifications will continue to be licensed and regulated by the Food




Authority. However, the major part of food regulation will be within the purview

of municipalities, panchayats and the State Governments. State Governments

arc required to notify the staff required for the implementation of the Food Safety
and Standards Act. They will have to fill up the existing vacancies and also enable

the food testing laboratories to upgrade themselves. to take up f?od testlsnegt :12:2
reliably. Activities such as, food surveillance, sampling, prosecutlorf cﬁlse leveis w
also required to be performed by the State Governments. T}.le exis t1}1;1g Pty
implementation of food laws vary from State to State, depending on the p

attached to them, the resources mad
contribution of the State Governments and the loc
effective implementation of the food laws in the country.

al bodies will be critical to the

e available and the leadership provided. The |

ZSS ai

PROGRESS OF THE STATES/UTs REGARDING
IMPLEMENTATION OF FSS ACT, 2006

1) ANDHRA PRADESH

48 Food Safety Officers have been notified in 23 districts. Adjudicating
officers have been notified. Public Analyst notified in Guntur.

There ié one State Lab at Visakhapatnam.

Licensing piloted in 3 districts, 614 applications received and 467 issued

and 117 are under process.

Four proposals for Mobile Laboratory facilities have been prepared and
submitted for approval.

Under the Department for International Development (DFID), awareness
programmes on Food Safety and water quality have been conducted to the

stake holders in the nine Integrated Tribal Development Agency (ITDA)

areas in the state.

Awareness programme on Food Safety & Hygiene is being done in Hostels,
Ashram, Schools of Social Welfare Department and Schools implementing

Mid-day meals programme.

Awareness Programme is conducted for FBOs regarding artificial ripening

of fruits.

2) CHANDIGARH

a.

Food Safety Commissioner, 1 Designated Officer, 3 Food Safety Officers
and one Adjudicating Officer has been notified.

For the purpose of training of Authorised Officers/ Designated Officers,
online registration/ licensing, a letter has already been submitted to
National Institute of Smart Governance (NISG).

The proposed training for the officials of Chandigarh will be conducted
with the State of Haryana.

Chandigarh Administration utilizes the services of Punjab and Haryana

Food Laboratory for analysis of food samples.




a.

b.

} 4) DELHI

a.

C-

e. 2086 samples were lifted; out of which 31 unsafe, 58 were substandard, 48

erent categories ‘of stakeholders,
misbranded and 5 violated provisions of the Act.

For awareness generation among diffi
meeting was held with officials from Hotel Association of Chandigarh, Beopar
< Online Licensing/ registration proposal is submitted to the Government

5) GUJARAT

Mandal Association of Chandigarh, Sweets manufacturer Association, -:

Karyana Association and Flour Mills Association. |
|

) CHHATTISGARH

Awareness g€

b.

d.

Food Safety Commissioner, 18 Designated Officers, 14 Food Safety Officers
and 2 Foodf}halysts have been notified. Additional District Magistrates

(ADMs) have ‘been notified as Adjudicating Officers for all the 18 districts.
Proposal has been sent to the State Govt. for developing 1 regional lab at
Bilaspur in the 12th Plan. |

60 licenses have been issued.

One mobile lab in the State for analysis of food samples.

Training programme organized for VDesignated Officers & Food Safety Officers
but for AOs it is yet to be conducted.

neration programme has been initiated by organising

workshop at Raipur with FBOs through Chhattisgarh Chamber of Commerce

Association.
Food Safety Commissioner has used the platform of Doordarshan &
Gyanwani for spreading the message of FSS Act, 2006. Also, talk-shows were

organized and the Educational Institutions participated to create awareness

among the students.

Food Safety Commissioner, 5 full time Designated Officers and 31 Food
Safety Officers have been notified. Local Health Authority (LHA) has been

designated as Deputy Commissioner.

One NABL accredited laboratory.

All Additinal Distrcts Magistrates (ADMs) have been notified as Adjudicating

Officer.
One Special Court of ordinary jurisdiction.

All LHAs and Senior Food Inspectors have been notified as Designated
Officers. Food Inspectors have been notified as Food Safety Officers

Food Safety Tribunal is established at Ahemdabad.

Two laboratories working under Food and Drug Control Administration
(FDCA) are accredited by NABL. Rajkot and Bhuj laboratory of FDCA and all-

3 Municipal Corporation Laboratories are in process of upgradation

Two Mobile vans have been purchased-one shall be used for mobile testing

and other as mobile exhibition van.

Le.tb Master software has been designed and developed by officers of FDCA
with the help of NIC and software is uploaded.

1211 licenses granted & 4037 registrations have been done under FSS Act

Online Licensing/ Registration system has been launched for Gujarat as
pilot project. |

6) HARYANA

14 Food Inspectors have been notified as Food Safety Officer

Proposal for creation of additional 600 posts which includes 22 posts of DO

and 54 posts of FSO have been sent to the Government for approval

945 samples have been analysed, out of which 138 were found to be
substandard/ unsafe/ misbranded.

1266 registrations out of 1507 applications and 87 out of 226 licenses have
been issued under FSS Act.

JAMMU & KASHMIR

Deputy Commissioner, 23 Designated Officers, 70 Food Safety Officers, 2
F i ’
ood Analysts have been notified. 23 Additional District Magistrates have




been notified as adjudicating Officers.

8) KARNATAKA

includes-

(i) Mobile testing facility;
(i) Procurement of equipments;

(iii) Capacity building programmes;

Jssai

11) MIZORAM

b a. IEC activities were effective in creating awareness amongst FBOs.
ini ammes for Designated Officers, Food Safety Officers yet to be
by ORINIE PrOgE | b. 9 Food Safety Officers have been notified.
ducted. | .
o 69 les collected, 151 were found misbranded/ adulterated, 1 €. Issued 20 Number of licenses.
f 569 samp )
- ;‘) d unsafe and 32 complaints have been disposed off. ‘ d.  Concern about the shortage of manpower was highlighted.
was found uns “,
d Total fine of Rs 4,45,000 have been imposed on FBOs. 12) NAGALAND
| trati 011 powers lie with the Food Safety Officers and the Licens=iag a. 11 Designated Officers & 7 FSOs have been notified.
e. The Regis rati
powers lie with the Designated Officers. b.  The State has one food testing lab which is yet to be upgraded.
: i ting.
f Mobile facilities to be developed along with mobile labs for food testing 13) ORISSA

a. Food Safety Commissioner has been notified.

i Officers, . -

Food Safety Commissioner, 30 Designated Officers, 106 Food Safety 7 E M N

a.
been notified. |
30 Adjudicating Officers and 8 Food Analysts have be 1 -
ch §
b Budget of Rs.10.4 crores allotted by State Government for activities whi
. udg .10.

a. Food Safety Commissioner, 1 Designated Officer, 3 Food Safety Ofﬁcers 2
Adjudicating Officers have been notified.

b. Laboratory Accreditation of NABL is in progress.

£, Total registration issued — 431.

d. Total license issued — 57.

(iv) ~ Development of website; €. Proposal to create 21 posts has been submitted to the Government.
‘ ‘ (V) Awareness and WOI‘kShOpS for FBOs. 3 ’ .
i SIFMEADIELG RRRDESH s ' a. Training for Food Safety Officers, Designated Officers and AOs have been
| ; - Awareness activities are on with trader bodies. -
| . B . P . t. n. [ .
I b. State has few issues in licensing and registratio 16) TAMIL NADU
l’ 10) MAHARASHTRA Wi a. Food Safety Commissioner and Assistant Commissioner, Designated
" d Safety Officers and AOs have been no : -
| a.  All Designated Officers, Foo Officers, Food Safety Officers and AOs have been notified.
b. Enforcement is effective in the state. b.  Designated Officers and AOs have been trained.
c More than 1,60,000 licenses have been issued. | € Out of 584 Food Safety Officers, training have been e et o I e
) . been
d An elaborated monthly monitoring system effective at each level has be Safety Officers.
5 € _

implemented.

;
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State has six Food Testing Laboratories.

19) WEST BENGAL

ey 345 samples have been lifted and 113 were analyzed, out of which 80 were 5 o _
aduiiterated fmisbranded. a. ood Saf(.aty Co.mn.ussmner, Designated Officers of 18 districts and Kolkata
Metropolitan district have been notified. 15 Adjudicating officers have been
f. State Government sanctioned 6 Crores to strengthen the infrastructure in nstificd
the laboratories. ‘ . . _
. d. Notification of Food Inspectors as Food Safety Officer under other local
g. 2663 licenses and 6638 registrations issued. | bodies is under censideration
h.  Awareness proglemme conducted for 1200 persons. . e.  Registration and Licensing have been started manually.
17) UTTARAKHAND . .
) AN ‘ f. Creation of Helpline and website at State level on Food safety is under
a. 12 Designated Officers and 34 Food Safety Officers have been notified. process.
b.  Total number of licenses existing under PFA was 28,262. 88 licenses & ‘ g. Milk samples were drawn and analyzed and 3 sample were found to be
2481 registrations have been issued under FSS Act, 2006. . sub-standard.
: : . . . \
c. Licensing & Registration being done manually. ‘ i List of State Food Safety Commissioner is at Annexure II.

d.  The State has one laboratory at Rudrapur without NABL Accreditation. |

e. 543 samples were analysed, out of which 80 were found misbranded and 2 Status of Public Laboratories functioning in States JUT
| : ‘ S.

were unsafe, 12 cases were initiated.
‘ After FSS Act, 2006 came into force and PFA Act, 1954 was repealed w.e.f.

=th s :
59 August, 2011, the existing 72 Public Health Laboratories which were testing food

samples under PFA Act have now been authorized by the Food Authority to function

' ‘ ' i Training of 12 Designated Officers has been done at National Institute of

' Biologicals, Noida.

More than 50 interactive sessions have been done with FBOs to encourage under Section 98 of FSS Act, 2006 till any further notification is issued under Section

-43 of FSS Act, 2006. The Central Food Laboratories at Kolkata, Pune, Mysore and
'Ghaziabad have also been approved to function as the Referral Food Laboratories. Gap

‘ for licensing and registration.
analysis for 50 labs have been got conducted. All 72 labs have to be upgraded to NABL

18) UTTAR PRADESH

‘ a. Designated Officers, Food Safety Officers and AOs have been notified.
standards. Mobile laboratories are important to cater to large public congregations and

l b. 250 licenses were issued; 300-400 registrations were done through the P . A
to inaccessible areas. Therefore it has been proposed to establish one mobile lab in each

\ online systems. .
district of all states.

o Strengthening of lab equipments is underway in 3 labs.
The Food Safety & Standards Authority of India has notified 55 laboratories

for the purpose of carrying out analysis of samples by the Food Analysts under FSS

e.  There is one NABL accredited lab in Jhansi. Act, 2006 for a period of 1
Act, of 1 year.

d. GAP analysis is done for all the labs.

f. State has a grievance cell — redressed on a weekly basis.




ENFORCEMENT

LICENSING

Regional Office: As envisaged in the Food Safety and Standards Act, 2006, central
licensing of Food Business Operators (FBOs) is in progress. Seven regional offices
were established to facilitate the central licensing process and seven Designated
Officers were notified in regional offices of FSSAI. Central Licensing Process is an
online process. Food_,I,’,i"‘censing and Registration System (FLRS) developed by the
Logicsoft started with effect from 19™ August 2011. During the year 2011-12, the
regional Designated Officers of FSSAI have granted 413 Central Licenses to FBOs
which include new Licenses as well as conversion of old licenses, whose details

are given as follows:

Table 1: DETAILS OF CENTRAL LICENSE ISSUED DURING 2011-12

No. of Licenses Issued Region wise as on 31/03/2012

S.No. Region New Conversion Total
CHANDIGARH 25 34 59
CHENNAI 9 107 116
DELHI 40 38 78
GUWAHATI 1 13 14
KOLKATA 6 27 33
LUCKNOW 12 21 33
MUMBAI 19 61 80

TOTAL 112 301 413

ZSS al

Indian Railways: Food Safety and Standards Authority of India has notified 17
Designated Officers and 26 Food Safety Officers in all zones of Indian Railways.

C) Licensing in States/UTs: All States/UTs Government have notified Food Safety
Commissioner, district wise Designated Officers (Licensing Officer) and Food
Safety Officers in their respective States/UTs. Licensing and Registration is being
granted to Food Business Operators who are complying with the requirements as
laid down under FSS (Licensing and Registration of Food Business) Regulations,
2011. During the year of 2011-2012, the number of licenses issued was 91983
and number of registrations was 1833973 as per details given below:-

Report on Licensing & Registration for the year 2011-2012
8.No. Name of State No. of Licenses Issued No. of Registrations issued
1 Andaman & Nicobar Island 55 184
“ Andhra Pradesh 192 Nil
3 Arunachal Pradesh 56 90
4 Assam NA NA
Bihar
6 Chandigarh
_ 74 Chhattisgarh

[‘ 8 Dadara & Nagar Haveli

’ 9 Daman & Diu

H= 10 Delhi

T

]L 12 Gujarat

!_i! 13 Haryana

ir 14 Himachal Pradesh

Jammu & Kashmir
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Jharkhand Nil Nil
17 Karnataka 1014 3956
18 Kerala 2351 10860
19 Lakshadweep Nil Nil
20 Madhya Pradesh 262 1635
21 Maharashtra 72327 72507
22 Manipur NA NA
23 Meghalaya 184 48
24 Mizoram NA NA
25 Nagaland Nil Nil
26 Orissa NA NA
27 Puducherry 34 236
28 Punjab 164 94
29 l:!ajasthan 10541 29102
30 Sikkim Nil Nil
31 Tamil Nadu 858 2229
32 Tripura NA NA
33 Uttarakhand 88 2481
34 Uttar Pradesh 1623 486
35 West Bengal NA NA
TOTAL 91983 133973

i

Bodies and Auditors/Inspectors. The accredited inspection/ auditing agencies will be

required to carry out the following jobs:-

FOOD SAFETY MANAGEMENT SYSTEM (FSMS)

An Expression of Interest (EOI) was floated for Recognition of Inspection/ Auditing

To inspect food business in the light of sanitary and hygienic requirements

mentioned in the conditions of license and schedule IV of Food Safety and
Standards (Licensing and Registration) Regulations, 2011. These inspections will

be as per the inspection report formats as defined by FSSAL

To conduct pre-commissioning inspection of newly established food business
units.

To conduct routine / unannounced inspections as directed by the Authority from
time to time to verify the food business units so as to comply with FSS regulations

made there under.

To conduct re- inspection to verify rectification of deficiencies pointed out by the

Licensing Authority.

To conduct periodical food safety annual audit of food businesses on the

requirement of FBOs.

To make Food Safety Management Systems plans for FBOs and issue certificate
to that effect. c

To develop systematic follow-up of the implementation of the evaluation / audit /

inspection recommendations.

ollowing eight agencies are empanelled with FSSAI:

i15 Export Inspection Council of India, New Delhi
Indian Register Quality Systems, New Delhi
INDOCERT, Kochi

TUV SUD, South Asia,

Det Norske Vertias,

One Cert, Jaipur

National Productivity Council, New Delhi

Sl o

SGS India Pvt. Ltd.,
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New Procedure for Sampling

Laboratories

Central Food Laboratories during the year 2011-12

Details of Number of Samples Analysed and Found Adulterated at the Four

I S i | Name of From trial Courts From Customs, Court Investigational Sam- Total
a n d a n a Iys Is ( e Ctl o n 4 7) | the Central | under Section 12 (2A) Health Officers, Gov- ples and .those of .Colw
| Food Lab | 13 (2B) of the PFA Act/ | ernment Department & laborative Studies
FSSA Specials Samples not
e — connected with PFA
1 e - Act/FSSA
First part” Fourth ‘
[, [ | pa rt 2nd & 3Id : Analysed | Adulterated | Analysed | Adulterated | Analysed | Adulterated | Analysed | Adulterated i
- v s - — ' 804 699 257 38 396 o 1457 737 |
On request FBO ;i _CFL, ‘
Send to Send to Sendto | | Pune ;
e food analyst — accredited — Referral ) + - ‘
‘ | laboratory Laboratory \IT'CFL - 45 o 51 339 296 1136 ‘
1 —_— . h o) |
Il - Analysis L Analysis B S—— | Kolkata .‘
i report report J be final | " - ‘ 1
| FRSL,| 28 215 141 56 !l
If avarince |— rg;g' %ﬁs d Ghaziabad
- C 99 38 2043 842
CETRI, My- 1450 754 494 50
Analysis FBO can Appeal * "‘o‘re' 269 (Unfit) l
report fails (form VIII) Legal Process
* Blank Columns/Rows indicate data under compilation.
When a Food Safety Officer takes a sample of food for analysis, he shall-

(a) Give notice in writing of his intention to have it analyzed to the person from whom he
has taken the sample and to the person, if any, whose name, address and other
particulars have been disclosed ;

(b) Except in special cases as may be provided by rules divide the sample into four parts and
mark and seal or fasten up each part in such a manner as its nature permits and take the
signature or thumb impression of the person from whom the sample has been taken.

(i) send one of the part for analysis to the Food Analyst under intimation to the Designated
Officer.
(ii) send two parts of the Designated Officer for keeping this in safe custody and
(iii) send the remaining part for analysis to an accredited laboratory, if so requested by the
food business operator, under intimation to the Designated officer:

Provided that if the tests reports received under sub-clauses (i) and (iii) are found to be at

variance, then the Designated Officer shall send one part of the sample in his custody, to

referral laboratory for analysis, whose decision thereon shall be final

FSSAI floated an Expression of Interest (EOI) on 26™ August, 2011 to invite
. plication from various NABL accredited laboratori_es for empanelment as FSSAI
tified laboratories. A number of applications were received which were scrutinized
a committee. The basic requirements were NABL accreditation and approved scope
t testing. Initially the laboratories were notified on ad-hoc basis for 3 months i.e till
" December, 2011 which was further extended for 3 months until 12% March 2012.
31t March, 2012, 32 laboratories were authorized on ad-hoc basis. The State

oratories continue to act as notified laboratories under FSS Act, 2006. The details of

Food Safety and Standards Authority of India

FDA Bhawan, Kotla Road, Next to Bal Bhawan, New Delhi-110002 Ssa,l
Website : fssai.gov.in JE: f

Toll Free Helpline No. 1800 11 2100

bs are given below:
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Southern Region SGS India Pyt

Ltd, Chennai
(Kerala,

TamilNadu,
Karnataka,
Andhra Pradesh,
Puducherry,

Sterling Test
Lakshadweep) g

House, Cochin

Sargam
laboratory Pvt.
Ltd, Chennai

Vimta,
Hyderabad

Region Name(s) of Address
Laboratories
Multilab, 1/509 A,0ld

EICLab, Chennaj 6th FLOOR, CMDA To

Mahabalipuram Road, Opp. Govt,
School, Thoraipakkam,
Chennai—600096

Tel :+91-(44) 66693001 to 10
E-mail : grilab.chennai@sgs.com
Uchikkal Lane, Poonithurs

P.O, Cochin-682038

Tel :91—484—2306598, 2301582
E-mail:

sterlingtesthouse@asianetindia.com
2, Ramavaram Road

E-mail: enquixy@sargamlabs.com
Life Sciences Facility,

5,Alexandria Knowledge Parl,

Genome Valley, Hyderabad- 500078
Tel : 91—40—67404040

E-mail : vimtahq@vimta.com
wer-II, Gandhi

Irwin Road, Egmore,
Chennai — 600008

agency, Cochin Govt of India,
27/1767 A, Shipyard Quarters Road,
Panampilly Nagar, Cochin-682036
Email—kochilab@eicindia.gov.in
Tel: 0484-231 6945,231 6946,2316949
7 Quality Spice Board Sugandha Bhavan
Evaluation Bypass
Laboratory, P B No. 2277, Palarivattom,
Cochin Cochin-682025
8 National 4-7-18/6B, Raghavendera Nagar
Colletarel Nacharam, ’
Hyderabad Hyderabad-50007¢
Tel : 040-44858686
E-mail :
quality @ncmsl.com
9 Bhagavathi Ana Plot no: 7-2-C7 and 8/F,
Labs Ltd, Industrial Estate, Sanathnagar ‘
Hyderabad Hyderabad- 5000 18 ’
Tel : + 91-40-2381 1535/1545/0505
T "999/1545/0505 |

fssat

E-mail : ballcentrallab@gr_gail.com

10 Interfield XII1/ 1208 Inter print House,
laboratories, Karuvelipady, Kochi. 682005
Cochin 0484-2210915,0484-2212465
analysis@iflab.in
mail@interfieldlaboratories.com
11 SGS Cochin Aspin Wall Building, Subramaniam
' Road,Cochin-682003
Tel :0484-2668913,2668914
E-mail:
Baby.UmaMaheswaran@sgs.com
Western Region 12 Reliable analytical|Reliable House, 125, Indian Corpn
Labs Pvt Ltd, Complex, Mankoli, Bhivandi,
{Gujarat, Mumbai Thane -421302
- Maharashtra , Dadga Maharashtra
& Nagar Haveli, Tel : 91-02522-398100
Daman & Diu, Goa, E-mail : meenal@reliablelabs.org
Madhya Pradesh) 13 Envirocare A-7, MIDC, Waglelndl. Estate, Main
laboratories Pvt road,
Ltd, Mumbai Thane-400604
+91-22-25838286, 87, 88
E-mail : info@envirocare.co.in
14 Micro Chem, Micro Chem House,
Mumbai A-513,
TTC Industrial area, MIDC, Mahape
Navi, Mumbai-400701
Email: deepa@microchem.co.in
Telefax : 022-27787800
15 Ashwamedh Survey No. 102,
Engineers & Plot No.26,
Consultants, Wadala Pathardi Road, Indira Nagar,
Nasik Nashik-422009
Tel : 0253-2392225
E-mai1~sales@ashwamedh.net,
ashwamedh_nashik@hotmail.com
16 Gujarat F/17, Madhavpura Market,
Laboratory, Shahibaug,
Ahmedabad Ahmedabad-380004
17 RCA (A Division of Dr. Amin Controllers Pvt
Laboratories, Ltd) 501/502,
Mumbai Milan Industrial Estate, Abhudaya

Nagar,

Cotton Green,
Off T J Road,
Mumbai-400033




Tel: 24706275, 65247404 /09,
E mail: laboratory@rcaindia.com,
drmore@rcaindia.com

18 IADFAC 1431, 1st Floor,
Laboratories Pvt. [Above Café Coffee Day, 22nd Cross,
Ltd, 22ndMain,Banashankari 2nd Stage,
Bangalore Bangalore-560070
19 Geo Chem, Pragati, Adjacent to Crompton
Mumbai Greaves, Kanjurmarg(E),
Mumbai-400042
, Tel: 91-022 61915100
Sk Fax: 022 61915101
E-mail:
laboratory@geochemgroup.com
20 Maarc Labs Pvt. |Plot No 1&2, gate No. 27, Nanded
Ltd, Pune. Phata, Sinhagad Road, Pune. 411041
020-24395052,65213313
maarclab@vsnl.net
maarc_lab@dataone.in
21 Export Inspection |Pilot Test House,
Council Lab, E-3,MIDC, Marol, Andheri (East)
Mumbai Mumbai-400013, Maharashtra
Eastern Region 22 Export Inspection |[Export Inspection Agency Laboratory,
, Agency World Trade Centre,14/1B,
(West Bengal, Laboratory, Ezra Street, Kolkata
Orissa, Kolkata
Bihar, Jharkhand, 23 Calcutta Department of Chemical Technology
Sikkim, University 92,Acharya Prafulla Chandra Road,
A &N Islands, Kolkata Kolkata-700009
Chattisgarh, Tel:033 23509937/ 8386/6387,Extn:
Assam, Arunachal 276
Pradesh, E-mail :mgchemtech@caluniv.ac.in
Tripura, Manipur, 24 State Govt, West Bengal public Health
Mizoram, Kolkata Laboratory, 2,Convent Road,
Meghalaya, Kolkata-700015
Nagaland ) Tel : 033 23295974 /23299225
Fax : 033 23297289
E-mail : publichealth@bsnl.in
25 MitraS.K.Pvt Ltd, |Shrachi Centre (5th Floor), 74B,
Kolkata Acharya Jagdish Chandra Bose Road,
Kolkata — 700016
Tel : 033-22172249,22177484 /85
Fax — 033-22650008
E-mail - infor@mitrask.com,
mitrask@satyam.net.in
Northern Region 26 TUV SUD, Delhi [C-153/1, Okhla Ind. Estate, Phase-1,

(Delhi,
Uttarakhand,
Rajasthan, J&K,
Himachal Pradesh,
Punjab, Haryana)

New Delhi-1100020

Tel. : 011 — 3088 9611
Mob:09717124445
E-mail: info@tuv-sud.in

o7

AES Lab, Noida

B-118, Phase-II,

Noida — 201304

Tel: 0120-3047900

Fax: 3047914

E-mail : support@aeslabs.conm

28

Punjab
Biotechnology,
Mohali

SCO 7 and 8 (top Floor), Phase-5, SAS
Nagar, Mohali-160059,

Punjab

Tel : +91-172-020895,5020894,
5093595

TeleFax : +91-172-5020895

E-mail : pbti2005@yahoo.com

1L

Delhi Test House,
Delhi

A-62/3. G.T. Karnal Road, Industrial
Area, Opp. Hans Cinema, Azadpur,
New Delhi -110033

Tel : 011-47075555

E-mail : info@delhitesthouse.com

30

Fare Labs Pvt
Ltd, Gurgaon

P-94, Sector-30, Gurgaon-122002,
Tel : +91-124-4223207-08, 4034205
Fax : +91-124-4036038

E-mail : farelabs@farelabs.com

31

SGS India Private
Limited, Gurgaon

267 Udyog Vihar,

Phase 1V,

Gurgaon-122015

Tel: 0124-6776070, 09871995085,
Fax: 2399765

32

Sri Ram
Institute, Delhi

Sriram Institute for Industrial
Research ,

19 University Road, Delhi-110007




Codex Matter

Indian Official as Chairperson of Codex Alimentarius Commission

FSSAI nominated candidate Shri S. Dave, Director of Agricultural and Processed
CoRBX ? Food Products Export Development Authority (APEDA), Ministry of Commerce,
i ini i was unanimously elected in July, 2011 as the Chairperson of Codex Alimentarius
The Food Salcly and Stmdards Authority of India, Winistry of Health and ramily J' Commission. This is the first time an Indian became the Chairperson of Codex
elfare is the National Codex Contact Point for liaison with the Codex Alimentarius | .
i . . ; . sae g ! Alimentarius Commission.
Commission and for coordinating various Codex activities in the country.
‘ inings at International Level
Participation in Codex meetings | § Training ' . e .
: ] FSSAI conducted a training programme on Codex and its activities in India for two
During the year 201112, FSSAI along with other Ministries / Departments involved ~ officials of Maldives and 10 officials of FSSAI during 25% -20% April 2011.
in Codex work has participated in the following Codex Committee meetings: '

o 39 session of Codex Committee on Food Labeling (CCFL), 9 - 13 May, 2011

o 34" session of Codex Alimentarius Commission (CAC), 4-9 July, 2011

° 19™ session of Codex Committee on Food Import and Export Inspection and e
|1 Certification Systems (CCFICS), 17-21 October 2011 |

° 33" session of Codex Committee on Nutrition and Foods fo
i | _ (CCNFSDU), 14 - 18 November 2011
B |

r Special Dietary Uses

¥-ials from Maldives
Ar 011 - New Dalhi
| ‘ ° 43" session of Codex Committee on Food Hygiene (CCFH), 5 - 9 December 201 b B :
|

i G 8 @ fo I

: o 44™ session of Codex Committee on Food Additives (CCFA), 12-16 March, 2012
| |
Participation in two Physical Working Groups (PWG)

b FSSAI also participated in two PWG on: Discussion paper on additional conditions
R for nutrient content claims and comparative claims in the Guidelines for Use of Nutrition
and Health Claims for 39% session of CCFL and the Proposed Draft Principles and
b Guidelines for National Food Control System for 19 session of CCFICS.

| There is an active participation in various Electronic Working Groups (eWG) IFOSAN

India actively participated in the electronic working Group of Codex Committee
I on Food Labeling (2011) on Proposed Draft Amendments to the Guidelines for the use
of Nutrition and Health Claims, Modified Standardized Commo
proposals for substances for inclusion in the Guidelin

INFOSAN) and actively participates in INFOSAN activities to promote rapid exchange

n Names, Reviewing information during food safety related events, share information on important food

es for production, processing,
, labeling and marketing of organically produced foods (CA/GL 32-1999) and Mandatory
Nutrition Labeling.

ty related issues of global interest, promotes partnership and collaboration between

Countries and help countries strengthen their capacity to manage food safety risks.

FSSAT is the focal point from India in International Food Safety Authorities Network |




SAFETY OF IMPORTED FOOD

Globalization, increasing income, rising aspirations, growth of organized retail,
changing lifestyles & food habits has led to an increasing demand for assorted food
articles for domestic consumers. Hence, there is an increasing trend of food import
into India. In view of this, further control measures are needed to regulate food imports
hich may pose risks to public health.

As per section 25 of the.Food Safety & Standard Act, 2006, all imports of articles
of food are subject to the provision of the Act. It provides that no person shall import
into India any article of food in contravention of the Act or any Rules and Regulations
made thereunder. It also provides that the Central Government shall, while prohibiting,
restricting or otherwise regulating import of article of food under the Foreign Trade
(Development and Regulation) Act, 1992 (22 of 1992), follow the standards laid down by
the Food Authority under the provisions of this Act and the Rules and Regulations made
thereunder. Further, as per section 47 (5) of the FSS Act, 2006, in case of imported
articles of food, the Authorised Officer of the Food Authority shall take its sample and
send to the Food Analyst of notified laboratory for analysis who shall send the report
within a period of five days to the Authorised Officer.

Accordingly, under this Act, FSSAI has a clear mandate of ensuring safety of

food items imported into the country. In view of this, FSSAI has already successfully |

operationalized the Food Imported Clearance System (FICS) in a phased manner since
August- September 2010 through appointment. of Authorized officer in terms of section
47 (5) of the FSS Act, 2006 in 10 ports of entry at Delhi, Mumbai, Chennai & Kolkata
Ports (including sea, air and land). Further FSSAI is in the process of operationalizing
the additional ports of entry. The data regarding the number of samples drawn & NOC’s
issued is given in Table 1 below and represented graphically in Graph 1:

Table 1: Data on Samples drawn & NOC’s issued (April 2011 — March 2012)

Number of Samples .
PORT NAME Drawn Number of NOCs issued
Kolkata Seaport, Airport & 1985 0026 **
Haldia Seaport
Chennai Seaport & Airport 13005 12988
Delhi Airport & other ICDs 650 579
Mumbai Seaport, Airport & 35488 34824
JNPT Port

#* The number of NOC’s issued may be more than samples drawn as NOC’s for period

prior to 01.04.2011 may also be there.

Graph 1: Samples drawn & NOC’s issued (April 2011-March 2012)

(Apr. '11 to Mar. '12)
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Graph 2: Quantity of Imports and Im
Mumbai Ports

The food imported through the ports manned by FSSAI during 201 1-12, in terms of
quantity and product type is represented in graphs 2 to 5 as given below:

port Distribution - Product Type for
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Graph 3: Quantity of Imports and Import Distribution — Product Type foa

Chennai Ports

Quantity of Imports (in MTs)
Chennai Seaport & Airport

Flavors -
1.00% Additives

6.00%

m il

M Pulses
o Fruits
m Others

= Confectionaries

Spices m Spices

w Beverages

Flavors
= Additives
Graph 3 (a)
Imports Distribution - Product Type
Chennai Seaport & Airport
Additives
Vegetable m Pulses
| m Fruits
m Oil
m Others

u Confectionaries
m Spices

= Meat / Fish

= Beverages

Spices

Additives
0.50%

= Coffee/Tea

= Vegetable




ZSS ai

) . i i - fi
Graph 4: Quantity of Imports and Import Distribution - Product Type for Ne i:‘:ﬁ:t:-l’?“:::t‘ty of Imports and Import Distribution - Product Type for
Delhi Ports
uantity of Imports (in MTs '
= ¥ ; posia . ) Quantity of Imports (in MTs)
New Delhi ICDs & Airport . ‘
Kolkata Seaport, Airport & Haldia Port
Confectionaries Spices Confectionaries
11.00% 2.50% Pulses 3 3.00%
Fruit
gt 4r5u(l)‘}56 ] Others
' 1.00%
m oil
M Pulses m Oil
g Fn.:ts : @ Pulses
= Others h = Additives
m Confectionaries i )
] o Others
S i‘ ® Confectionaries
| Pulses
3.50% 1 Spices
| ‘
‘; Graph 4 (a) |‘ ;
.!1 | 1 ]
(1
o Imports Distribution - ProductType | i Graph 5 (a)
“ |  New Delhi ICDs & Airport | ‘
i | R | Imports Distribution - Product Type
‘ 0.00% ] Kolkata Seaport & Haldia Seaport
m Pulses ¢
mr N "I B Spices
m Confectionaries ) | 3.00%
m Spices j M Pulses
';" e 1 ™ Fruits
o = Neal 15| L
‘ sg:% 1 Beverages { = Confectionaries
| # Others = Oil
| M Spices
Fruits
‘ Beverages v 1.50% 7 Others
‘| 4.20% i = Additives
‘ I 7 Confectionaries
| Graph 4 (b) ! 4.25%
| |
|

Graph 5 (b)




Training and Capacity Building

Food Safety & Standards Authority of India has conduc
training programmes for Food Safe
(AOs), Designated Officers (DOs) and

ted several orientation /
ty Commissioners (FSCs), Adjudicating Officers
Workshops/Seminar etc. during the year.

Training Programmes

Orientation programme for Food
during 23-25th May, 2011 at Farid
New Delhi.

Orientation Programme for Designated Officers

Safety Commissioners (FSCs)
abad, National Capital Region,

23/08/2011 to 27/08/2011
05/09/2011 to 09/09/2011
13/09/2011 to 16/09/2011
15/11/2011 -18/11/2011

21/02/2012 to 25/02/2012

Orientation Programme for Adjudicatin

21/02/2012 to 23/02/2012

Workshops and Fairs

National Workshop on “Develop an Educational Framework for Human Resource
Developmentin the Food Safety Sector” was organised by FSSAlon 3*and 4* November, 201 1
at FSSAI, FDA Bhawan, New Delhi to assess/determine the need for trained human
resource in food safety sector.

Workshop on “Improving Safety and
Quality Control in Food Retail Chain”
was organised by Food Safety and
Standards Authority of India (FSSAI) and
Food & Agriculture Organisation
(FAO) of the United Nations with support
of Federation of Indian Chamber of
Commerce and Industry (FICCI) on 14th
December, 2011 in Mumbai with the
objective of supporting the development
of a strong regulatory mechanism for
food safety in retail chain and to ensure
its implementation as well as to improve
food quality and safety at various stages
of the food chain.

FSSAI Participated in the AAHAR - the International Food and Hospitality show, held
at Pragati Maidan, New Delhi, from 12 to 16 March, 2012. It was the first venture in
International event by FSSAI which was highly commendable task in a short time. The
event included 360 degree form of communication and interaction such as Electronic
Medium (Displaying T. V. Commercials on Food Safety), Promotional Activities (Distribution
of Leaflets, Handouts and Pamphlets etc.).




Linkage with Professional Institutions : INFORMATION, EDUCATION & COMMUNICATION [IEC]

\ :
al Indira Gandhi National Open University (IGNOU), for developing syllabus in ‘I IEC activities are developed based upon needs assessments, sound educational

imparting skills to housewives, young girls. \ principles, and periodic evaluation using a clear set of goals and objectives.The prime

) . ! objective is to create awareness, to enhance the visibility of FSSAI and to educate about
b. Indian Institute of Public Health (IIPH), Hyderabad for capacity building i.e. ) ) ] _ _
) Laws, Regulations etc. to disseminate - valuable information and to engage and empower
designing course contents for state regulatory staff i.e. Food Safety Officer, )
. | target audience.
Designated Officer, Adjudicating Officer and Food Handlers.

. _ | . F ) 3
& National Institute of Nuitrition, (NIN) Hyderabad — for Dietary Supplements. Advertisements on Food Safety- PAN India

i Institute of Management (IIM) Bangalore - for Food Safety Plan. A simple strategy of communication was adopted by FSSAI, through its empanelled

agencies finalized to released Print Media advertisement in multilingual mode across
e. National Dairy Research Institute, Karnal - Centre for excellence. o ) m
the country. Pamphlets, Brochures on FSSAI, and similar literature distributed.
f. National Dairy Development Board, Anand -Centre for excellence.
Print Media
g. Export Inspection Council - Testing of Import Food Samples.
I _ ] ‘ | Design and release of creatives in Newspapers/ Periodicals/ Magazines including
i h. Quality Council of India (QCI) — Gap studies for Laboratories. 1 _ : ) ]
' mass campaign, advertorial, classified advertisements, calendars, handouts, etc.
I i. CFTRI Mysore — Nodal Laboratory in Mysore for Meat issues. | |
il ' Electronic Media
‘ i Agricultural & Processed Food Products Export Development Authority (APEDA)  § TV Spots

i — exchange of information with reference to SPS measures to harmonize the §
TV spots were designed, produced and released through DAVP in various TV

; . channels on issues related to Food Safety and General Hygiene.
i k. Indian Veterinary Research Institute (IVRI) — Meat related issues. '

[
|
|
L : standards.
‘ Radio jingles on A.L.R. (PAN India)

‘: ‘ The Radio Jingles were broadcasted on FM Gold and other channels of All India
i . 1 Radio.

. - Feature Programme on Doordarshan-"Kalyani” I

Six episodes of 30 minutes “Kalyani Program” on Food Safety were telecasted
~ through 8 regional Doordarshan stations, Lucknow, Bhopal, Jaipur, Raipur, Ranchi,

I  Guwahati, Bhubneshwar, Patna.
|

| Outdoor

: Out door campaigns were carried out through hoardings banners etc. in bus

shelters and railway stations.




Awareness generation amongst cross—section of population and identification of
arget audience for Food Safety issues has been focal point of communication strategy.
However, a more issue based awareness campaign is under preparation like who we
are, what we do and who are our customers?, which shall incorporate awareness about
he new Food Safety and Standards Rules and Regulations, and the essence of the Act,
the aspects of Enforcement processes, Standards, Labelling, Surveillance and Product
approval. Improvement notices for general awareness about the new Food Laws and
their regulations. The awarqI{ess campaign will be on multilingual and multimedia
format by involvement of NEO, media resource person’s, trade bodies and industry

associations etc.
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E-Governance and Library

E-Governance: All works of the Authority are now on electronic modes. Digitization
of old records related to FPO and PFA, hosting of FSSAI website on NIC Data centre
and servers maintained at NIC centre. FSSAI Data Recovery Centre at NIC premises, is
under finalization. Security audit and e-office training has been provided by NIC team.

Software support for Imported Food clearance by NISG has been provided
through the agency M/s Logicsoft Pvt. Ltd. The central licensing software’s design and
development is under consideration and if found workable, could be integrated with

inputs from states.

All FSSAI offices at Ports including sea ports and laboratories are 100% IT enabled
with modern computers and printing/reprographic devices. Once fully operational and
trained, all employee will have access to e-office.

Food Safety Commissioner reporting system has been designed inhouse.

Library Services - FSSAI Library and Resource Centre was set up in the year 2008
which acts as a Resource Centre for Food Safety and allied areas.The Library has a good
collection of Books, Journals, Magazines, Reports and statutory material relating to Food
Safety. The Library uses “Total IT Solutions” software for library automation purposes.
Besides, books and other library materials, library also subscribe to “Manupatra Online
legal database” for access to legislations, case laws and notifications relevant to the
activities of the Authority.

The library is providing literature search services, reference service, internet based

library and information services, inter-library loan service, current awareness service

‘and photocopying service. In addition, the library has taken the annual membership

of British Council Library, American Centre Library and DELNET, so as to access
books from these institutions as an when required by the officers of the authority.
Compilations on “rules and regulation” and “advisories issued” have been done as part
of the library service for the benefit and use of the officers of the authority. Publications
like “Current Contents” and “Current Acquisition” are also prepared on a regular basis
to make the library and resource centre more meaningful to the officers and other staff
of the Authority.




RTI Matter

Following statement depicts facts in respect of RTI requests received in Food Safety
and Standards Authority of India:

Opening |Received during No. of cases [Decisions Decisions
Balance |the year(including |transferred to [ where where re-
as on 01- | cases transferred |[other Public |requests / |quests/
04-11 to other Public Authorities appeals appeals ac-
Authority rejected cepted

Requests |O 362 09 17 Nil

First Ap- |Nil 15 Nil 15 Nil

peals

No. of cases where disciplinary action taken against any officer Nil.

No. of CPIOs designated

No. of Appelate Authority designated

24

5

No. of times various provisions were invoked while rejecting requests

Relevant Sections of RTI Act, 2005

Section 8 (1) Sections
@ |0 o @ [© |0 |[@ |® (6 |6 [© |[@1) |4 |other
NIL | NIL | NIL |NIL [NIL |[NIL |NIL |NIL |NIL |NIL |NIL |NIL NIL |NIL

Amount of charges Collected (in Rs.)

Registration Fee Amount

Additional Fee & Any other
charges

Penalties Amount.

Rs.1590/-

Rs.2376/-

Nil

website.

Last date of uploading the pro-active disclosures on the

23.08.2012

aL STAT,
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FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA

FOR THE

FINANCIAL YEAR 2011-2012




S1UNO0D0Y UQ S3]0N PUB SanIqer] 1uadupuo)
1% $9101[0d SUNUNO22Y JUBIYIUSIS

97
(#69°898°LT) ovL‘6ZE‘CY / SNdY0D O AATHAVO (LIDILFA)/SN1dANS wmwmﬁmmﬂ,,__ﬁ«m

QAIRSIY TBILSUSN) UIOIJ/0] JQJSUBI],
2A1259Y Teroadg 0] IaJsueI],

($69°898°LT) orL‘6Ze‘TY (g-v) 2anjrpuadxy 100 awroou] Jo ssa0xa Suraq soueeq
eb6'P9L'8PE sso‘e8L ‘9bE (g) Te3oL,
€E9‘eT - ST 189191U]
866°065°C - ¥C uonepaida
0000006 000°000°9 €T *018 SIIPISqNg ‘sjueln uo armnjrpuadxy
80T'+11°CI TTH'Y0E'61 zT sasuadxy 20UBUNUIE B IJreday
6+C99€°0tT #69°18S°T1¢C %4 '010 sosUAdXy QATNEIISTUTIPY
§S8°LL9°e8 6€+°968°601 0T sasuadxy JUsWSTqeIsH
FTINIIANAIXA
6+2°968°0€E S6.L‘TITI‘68E (v) TesoL,

ssa1dord Ul J10M PUB SPOO3 PIYSTUL JO 001§ UI ()9SEI09P) /osBaIoU]

_ 61 awoou] IaYlQ
LEO‘L8L eIT‘011 81 POUIY 383193U]
IH1°066 ObI‘ZLI‘S I1 ‘032 uoppeorqnd ‘AITeA0y WO 2WO0dU]
_ . o1 (spuny o3 pairIojsueI) puny
*MOPUS /PaxIeuLIea WOoIJ 1S9AU] U0 SUWOOU]) SJUSUNISIAU] UWIOI] 900U

) B ST suonduosqng /seag
) i k1 BIpu]
000°00.°€TE S68°LT8°LSE €1 Jo "1a0D ‘axejom ATIurey % UYI[esH Jo ANSIUI WOLf SOIpIsqNg /sjueln
S90‘6I+'S L+9°T00°8T Tl 901AIOG WOJJ SWIOOU]
Ilgs} snolaaigd Ie9) jUSIIND | SNPaYIS HINOONI

CI0T-€0-1€ NO IEANT dVIA THIL J0J LNNODIV TANLIANTAIXT ANV TNOINI

VIANI 40 ALRIOH.LNY STAVANV.LS ANV ALILAVS dOO04

JE—— —— r | =

o o)) [To LR - o) o)} o
g |3 |8 % s | 2 8
" o o |a | o o0 2| 2 =
i |3 %8 § S8 | B
|2 S 1g |5 = £ (&
: E
=]
o“ 0
£ S
[/} < .
= 5 5 38|88 218 |§
g Z ¥ 53 2 3|3 § 3| |8
= 3 - O < o) o O
3 5 > o B S8 |8 8§ 3|8
~ o |« < = =
FAU W m m 0 n |9 I < © © m
= H =
(o) r o = -
= O o 4] [
I o 0
0 ] =
9 5 & g | 8
0 m < =z o —~ OO TN O I~ e ST 8S | B
= S @ O |g 5
b
5 £ B z 2 |3 A
g < = W 3 © 3 =
= —) < uw 7] = = g | &
o B Q MR - 5 |B & | o
O W m S o u m m =) m a
Q = ) 3] Q
S E B O 2z |8 . <| g
O o % & < |5 a2 § | &
< o - T | £ 2 8 ?
8 mm L o |2 SO $5
@ i3
S2HE 8 | T i% | &
=] £ £
RN o) B B 495 28 |
5 B & O S 35 §,98% 28 |8
M 23] = Q M= e me.m@t =g= m m
H & & O T B 55 ;92 8% 2
= o B 3% 2988 3| g 8
@ 5 - 28 L2888 % | 8 4
0| » < g%
&) B o wl~ Tseetww o =
3] &) M — = EAmmnHe nmn & “..m.
s = Q& FE BAELEESS EE | & ©
S 9 & = 8 & BWrzz52¢ 28 | &
g m M ¢ 83 dzZ 8502 Bo | & m
[+ = n u




L6%'0SL'PT

(0-g+8) NI-YVIX FHL LV SV AONVIVE LAN

$29'90Z0°F

(9) Tv.LOL

$T9°9Z0‘y
+29°9Z0‘v

spunj jo saanoa[go spremol ainirpuadxy /uoryesin (o

[e10L

Jreis £q meIPUIIM TBUlS -

Sa0oUBTEq POWIB[IU[) 0] PAIISJSUBI] -
SISV PUE JJels 0) Judwded [eury -
Jyels 01 soueApY -

sosuadx2 2AIIBIISTUTIIPY JOU10-
Jusy-

'0]0 SR0UBMO[[E PUE safep ‘soLreres-
2INIIPUadXF NUIARY ‘T

TeloL

Teah oy Sunmp uoneaida(] -
[eLIoleW 9[qEadIAIesUN Jo TesodsI( -
SI210-

S]o88Y pexId-

aanyrpuadxy rejrde) 1

TZI°LLL'8T

(9+e) TV.LO.L

TZI‘LLL'ST
S0Z'0TS‘P1

916°9SZ¥1

puny 3388y paxid

puny JoSSY Paxid

AVIA SNOIATAEd

AVHEA LNIFJFAND

SpUNy JO JUNOJSOE U0 SPBUI SJUSWISIAU] WO SUWIOOU] I

(q) re3or,

puny sndio) WoIf I2JSUBI], "A
SAIDSIY PRIE[NWNOIY Al

20UBAPY JO puryay (3

JUN00dY 44D Ul PIIIPaIo 182191U] (3
Ado 01 uondrosqng jrelis (o
rende) payo (@

ueld uop - sxmypuadxy reyde) (q
ueld - sanyrpuadxy reyde) (e
(ernyeu £jr0ads) suonippe JOUIQ 1

sjUBIN /SUOIEUO( I

:spuny ay3 0 SUONIPpY (q
spuny a3 jo souereq Suruad (e

SANNJd LNIWMOANT/AINAVINIVE - € TTNATHOS

CI0C-€£0-1€ LV SV LHTHS FONVIVE J0 LidVd DNINVOJ STTITNATHOS
VIANI 40 ALINOHLAVY SAVANY.LS ANV ALFIVS dOOI

V1Ol |

Jea ) SNoialid

Ieaj JudiInd

Teak oty Sunmp suononNpa:ssYT
1eak o) SuLmnp UORIPPY
JUN09JY 18E] Jod sy

10A1989Y] TBISURD b

Teak o3 Supnp SUOCONIPIP ST
reak a3 SuLmnp UORIPPY
Junodoy 3sel 1od sy

:50AI19S9Y Te1oads '€

reak a13 SuLmp suononNpPag:ssY]
Ieak a3 SuLmnp UoRIpPpyY
JUNO020Y 158] 1ad sy

:0AT2SIY UOHN[EAIY ‘T

1eak a13 Surmp suononpa( :SS¥7
reak oy} unmp uoRIppy
JUNO000Y 18¥] 1od sy

:oaz9s9y Tende) 1

:gATdANS ANV STAYISTA - FTNATHOS

— o

Ieax snoradid

Ieaj juliInd

2 - HL IV SV dONVIvE
‘ZOE‘6S SLL'TTILS dNd - 9VaA @ ik
o¥T'TOE pung 19ssY PaxLd 01 PoIIdJSUET) JUL :
5 (coz‘0zs ‘1) JUNOS0Y pa%n&xw pue oﬂood
‘908" ‘ fponpaq) /PP
($69°898°LT) ovL‘6TETY 11apstres}(ernjrpuadxa] /awodur 12U JO souered: ) .
y a1} WO PI1Is] S —— snd10) spremo) suonnqUiued:pPpy
YE60LT LL 0+Z‘T0E'6S reak oty jo Suruuidaq 9Y) e s 20ueEd

:aNNd TV.LIdVO/SNd¥0D - T AINAIHOS

Z10Z-€0-1€ LV SV LIATHS FAONVIVE 4O LIVd HNINJOJ SAINATHOS

VIANI 40 ALINOHLAY SAAVANVLS ANV ALFIVS aood




1.Central Government

2. State Government(Specify)

3. Fiancial Institutions

a) Term Loans e

b) Interest accrued and due
4. Banks '

a) Term Loans

_ Interest accrued and due
b) Other Loans (specify)
_Interest accrued and due
5. Other Insitutions and Agencies
6. Debentures and Bonds

7. Others (specify)

FOOD SAFETY AND
SCHEDULES FORMING PART OF

STANDARDS AUTHORITY Of INDIA

SCHEDULE 4 - SECURED LOANS AND BORROWINGS

BALANCE SHEET AS AT 31 03-2012

Current Year Previous Year

P
R

FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA

SCHEDULES FORMING PART OF BALANCE SHEET AS AT 31-03-2012

BORROWINGS

1.Central Government

2. State Government(Specify)
3. Financial Institutions

4. Banks
a) Term Loans
b) Other Loans (specify)

5. Other Insitutions and Agencies
6. Debentures and Bonds
7. Fixed Deposits

8. Others (specify)

SCHEDULE 5 - UNSECURED LOANS AND

Current Year

Previous Year

TOTAL

SCHEDULE 6-DEFERRED CREDIT LIABILITIES:

Current Year

Previous Year

equipment and other assets
b) Others

a) Acceptances secured by hypothecation of capital

TOTAL

||
1
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FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA

DARDS AUTHORITY OF INDIA
SCHEDULES FORMING PART OF BALANCE SHEET AS AT 31-03-2012

BALANCE SHEET AS AT 31-03-2012

FOOD SAFETY AND STAN

OF t Rs.)
ORMING PART Amoun
SCHEDULES F ( (Amount Rs.)
 —venr |
Current Year Previous Year ' Current Year Previous Year
SCHEDULE 7.1 - SUNDRY CREDITORS FOR GOODS/
AND PROVISIONS
EDULE 7 - CURRENT LIABILITIES ) _‘. SERVICES 10,637,192 i
SCH NT LIABILITIES - i National Institute of Smart Govt. 4,507.253 .
A. CURRE ‘ Prasar Bharti , :
3,039,000 -
1. Acceptances Director,CCDU,PHED, Govt of West Bengal o
u«;a 3,326,288 6,073,150 l Sat Gunil Mana:gemen,t Consultants Pvtthd e WD
2 Sundry CreditOI‘S SN ul _7 1’ 2 ¥ 2 1,555’235 | 539’471 b i
' ) For Goods /Services (as per Schedule-7. 11,518,981 | Amarchand Mangaldas ' - 937.695 ‘ |
a) Fo . . )
er Setiedule-7.2) B.V.G India Ltd = 897,655
b) Others (as P 721,000 290,000 1|8 Bedi & Bedi
’ 508,000 508,000
. Track Infovision Pvt Ltd |
ts 500,000 500,000 |
3. Earnest Money Depost 8 Balmer Lawri ’ ’
. ‘ wrie Co Ltd 392,845 =
terest accrued but not due on: - 5 ‘ Chennai Port Trust Engineering Deptt, Chennai 344,940 344,940 |
e ) Secured Loans/borrowings ) -;| EER Fasbingis - 332,718 ‘
al 4 | 5 2
| b) Unsecured Loans/borrowings l‘ Crown COI'].)Ol'atlf)n P Ltd. 286,875 286,875
| | 300.350 1,300,350 | & ﬁar ama'faéﬂ Services . 189,840 189,840
( S ' ,300, ’ N Nation ooperative Consumer Federation
| 5 Statutory Liabilities: 108711 61,420 | P 169,812 169,812 |
» Central PWD
E b) Others ; vividh L?ndscape & Consultants Pvt Ltd, 103,000 103,000 I
' 426,676 525,703 | § ,I“;Pre;“*;gn Distributing Co. - 80,409
6. Other current Liabilities: 1,347,499 940,951 | § —cua ) Nezayan & Co, ’ 76,538 I
‘ ; Deductions from Salaries ’ " B .‘ Hcl Infosystems Litd. 74,510 74,510 |
| z) Stale Cheques 7 ' Ricoh India Ltd. 58,515 58515 “
| ! d of the year: 14,215,189 . H C?ntinental Caterers & Confectioners . 47,484 :
li 7. unspent balance of the grant at the en Oear = :ﬁ 1 _ Hindustan Petroleum 15,500 32,243 |
I _ ] a) Unspent Grant at the end of the y 52,064,694 __j_lffﬁ_'f__— | Central News Agency Pvt Ltd 29,431 29,431 ‘
”! ] il Tanu Transport & Travel 23,435 23.435
;* = & ‘ ISS Hicare Pyt Ltd 10.805 _
! B. PROVISIONS . : - | Integrated Strategic Project _ 14,680
| 1. For Taxation H f Crescent Stationers _ 10.430
| 9. Gratuity _ - - I ' Beltek Canadian Water Ltd. 1,655 1,655
l 3. Superannuation/Pension N - - vidutt Engineering, - 180 ‘!
L 4. Accumulated Leave Er-lcas m - ] . Web Craft India
; ties/Claims 1 =3 !
5; Trade Worlat / ] - | — TOTAL 23,326,238 6,073,150
I‘ 6. Others (SpeCﬁY) - e _________——; N ==
.; ] 809 |
TOTAL (B) 52,964,604 |  11,046809
.‘ TOTAL (A+B)
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FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
SCHEDULES FORMING PART OF BALANCE SHEET AS AT 31-03-2012

(Amount Rs.)
Previous Year

Previous Year

Current Year

Current Year
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FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA

SCHEDULES FORMING PART OF BALANCE SHEET AS AT 31-03-2012

SCHEDULES FORMING PART OF BALANCE SHEET AS AT 31-03-2012

(Amount Rs.) (Amount Rs.)

SCHEDULE 11 - CURRENT ASSETS, LOANS, ADVANCES ETC. | Current Previous Year .‘ SCHEDULE 11 - CURRENT ASSETS, LOANS, ADVANCES ETC. | Current Year | Previous Year
Year (Contd.)
A. CURRENT ASSETS
1. Iaventories ) B B. LOANS, ADVANCES AND OTHER ASSETS
a) Stores and Spares = = 1. Loans
" _ a) Staff - -
b) Loose Tools Yo B ) o . ) ) o
- = b) Other Entities engaged in activities/ objectives similar - -
c) Stock-in-trade = = to that ) i
Finished Goods - _ €l ok the Extity - =
= 0(; d) Other [specify)
. 10,0 . .
Work-in-progress 10,000 2. Advances and other amounts recoverable in cash or in
kind or for
Raw Materials : i .
2. Sundry Debtors = i il value to be received
_ . N a) On Capital Account ) )
Debts Outstanding for a period exceeding six months 5,313,810 - ) _
a) De g p 53,699,013 25,599,749 | b) Prepayments
b) Others I c) Others . N
3. Cash balances in hand (including cheques/drafts and ) 2.528.422 1.706.473
imprest) N - - Advance to Staff ’ ’ ? .
4. Bank Balances: & n Ad 68,951,599 17,931,439
. : B N - Advance to Contractors and others (as per Schedule-
R 11(B)(1) 9,573,325 10,581,183
chedu anks :
a) Wi = = - Security Deposits
- On Current Accounts 3. Income Accured
- On Deposit Accounts (includes margin money) a) On Investments from Earmarked/Endowment Funds - -
" b) On Investments - Others - =
- L Saving Accounts
On LeabsSaviag c) On Loans & Advances - -
- On Saving Accounts d) Others
- On Saving Accounts = -
5. Claims Receivable
b) Loose Tools
- On Current Accounts TOTAL (B) 81,053,646 30,219,095
- On Deposit Accounts TOTAL (A+B 140,076,469 55,828,844
- On Saving Accounts
5. Post Office Savings Accounts
TOTAL 59,022,823 25,609,749




FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA

SCHEDULES FORMING PART OF BALANCE SHEET AS AT 31-03-2012

(Amount Rs.)

FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA

SCHEDULES FORMING PART OF INCOME & EXPENDITURE FOR THE YEAR
ENDED 31-03-2012

SCHEDULE 11(B)(1) Advance to Contractors and others

Current Year

Previous Year

(Amount Rs.)

, SCHEDULE 12 - INCOME FROM SALES/SERVICES
1) Income from Sales

a) Safe of Finished Goods

b) Sale of Raw Material

c) sale of Scraps
2) Income from Services

a) Licence Fee

Current Year

Previous Year

27,704,989 5,419,065
b] Sample Testing Fee 297,658 -
TOTAL 28,002,647 5,419,065

CHEDULE 13 - GRANTS/SUBSIDIES

Current Year

Previous Year

{_ecurring Grants & Subsidies Received)

‘ 1) Central Government (Ministry of Health & Family
‘ Welfare, Govt. of India)

. 2) State Government

3) Government Agencies

4) Institutions /Welfare Bodies
5) International Organisations

6) Others ;

Directorate of Advertising and Visual Publicity (DAVP) 49,698,735 -
Controller General Drug : li’:ggg:ggg 1(1J,3 ég,gg;
National Institute Nutrj&on ) 3;540:690
Central Food Laboratory, Calcutta ) 1,000,490
FRSL Ghaziabad 437,698 -
Indian Institute of Management Bangalore. 367,110 222,764
Total Library Solution India Pvt Ltd 200,000 -
India Trade Promotion Organisation 200,000 -
Principle Kirori Mal College. 65,000 -
National Institute of Biologicals 16,500 N
British Council 16,414 16,414
H.S.C.C, India Ltd 14,999 3
Vikas Batteries 14,134 14,134
ABP Pvt Ltd. 10,000 10,000
Authorised Officer JNPT Nhava Sheva. 10,000 10,000
Authorised Officer Sea Port Chennai 5,000 !
All India Food Processing Association 1,200 1,200
Bag Full i 348,000
FICCI . 16,011
Vimita Labs ) 8,510
Deputy Director Horticulture ) 180
Rakesh Jain & Mrs. Usha Jain

TOTAL 68,951,899 17,931,439

Add: Unspent balance at the beginning of the year

Less: Unpent balance of grant at the end of the year
Less: Grants Capitalised during the year

386,300,000

(14,215,189)
(14,256,916)

323,700,000

. TOTAL

357,827,895

323,700,000




ENDED 31-03-2012

FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
SCHEDULES FORMING PART OF INCOME & EXPENDITURE FOR THE YEAR

(Amount Rs.)

FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
SCHEDULES FORMING PART OF INCOME & EXPENDITURE FOR THE YEAR

ENDED 31-03-2012

SCHEDULE 14 - FEES/SUBSCRIPTIONS

Entrance Fees

Annual Fees/Subscriptions

P~

Seminar/Program Fees
Consultancy Fees

Others

Current Year

Previous Year

(Amount Rs.)

ZSSGLi

|‘ SCHEDULE 16 - INCOME FROM ROYALTY,
| PUBLICATIONS ETC.

CURRENT YEAR

PREVIOUS YEAR

1 Income from Royalty
2 Income from Publication
3 Others (Specify)

TOTAL

TOTAL

(Amount Rs.)

| SCHEDULE 17 - INTEREST EARNED

SCHEDULE I5 - INCOME FROM INVESTMENTS
1) Interest

a) On Govt. Securities

b) Other Bonds/Debentures
2) Others: |

- interest from investments

Current Year

Previous Year

On Term Deposits

a) With Scheduled Banks

b] With Non-Scheduled Banks
¢) With Institutions

d) Others

On Savings Accounts:

a) With Scheduled Banks
b) With Non-Scheduied Banks

TOTAL

c¢) Post Office Saving Accounts

TRANSFERRED TO EARMARKED/ENDOWMENT FUNDS

d) Others

3 On Loans:

a) Employees/Staff
b) Others

CURRENT YEAR

PREVIOUS YEAR

3,172,140

990,147

3,172,140

990,147
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FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
SCHEDULES FORMING PART OF INCOME & EXPENDITURE FOR THE YEAR ENDED 31-

(Amount Rs.)

FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA

SCHEDULES FORMING PART OF INCOME & EXPENDITURE FOR THE YEAR
ENDED 31-03-2012

—

(Amount Rs.)

SCHEDULE 20 - ESTABLISHMENT EXPENSES
a) Salaries and Wages
b) Allowances and Bonus
c) Staff Welfare Expenses

d) Expenses on Employee’s Retirement and Terminal
Benefits

e) Others:

-Reimbursement of Medicai Claims

CURRENT YEAR

PREVIOUS YEAR

105,649,768
2,999,626

1,247,045

80,594,152
2,490,772

3,374

589,557

109,896,439

83,677,855

SCHEDULE 18 - OTHER INCOME CURRENT YEAR | PREVIOUS YEAR

1 Profit on Sale/disposal of Assets
a) Owned Assets -
b) Assets acquired out o:f grants, or received free of -

cost R

2 Miscellaneous Income
-Sale of old Newspapers 14,100 9,516
- Sale of Tender Form 250 3,000
-RT1 Fees 1,775 820
-Others 93,988 79,400
-Prior Period Income - 694,201
TOTAL 110,113 787,037

SCHEDULE 19 - INCREASE/I DECREASE) IN STOCK OF
FINISHED GOODS & WORK IN PROGRESS

a) Closing Stock

- Finished Goods

- Work in Progress

b) Less: Opening Stock
- Finished Goods

- Work in Progress

CURRENT YEAR

PREVIOUS YEAR

NET INCREASE/(DECREASE] [a-b)




FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
SCHEDULES FORMING PART OF INCOME & EXPENDITURE FOR THE YEAR ENDED 31-

03-2012
(Amount Rs.)

SCHEDULE 21 - ADMINISTRATIVE EXPENSES CURRENT YEAR | PREVIOUS YEAR
a) Labour and processing expenses 17,881,631 10,854,624
b) Electricity and Power 4,593,015 3,707,360
c) Water charges 496,146 434,151
d) Rent, Rates and Taxes 49,109,632 37,086,349
e) Postage and Communication Charges 1,268,549 562,611
f) Printing & Stationery 4,633,094 2,939,094
g) Travelling and Conveyance Expenses 14,335,083 10,197,780
h) Expenses on Seminar/Workshops 4,985,227 3,754,765
i) Subscription Expenses 125,170 275,251
j) Auditors Remuneration 216,320 223,981
k) Professional Charges 17,336,995 18,551,027
1) Expenses on operationalisation of food Import Clearance 34,346,003 -
Process
m) IEC & Publicity Expenses 47,563,411 141,833,263
n) Office Expenses 5,919,383 4,818,677
o) Training Charges 3,876,192 800,027
p) Publication expenses 1,178,252 2,896,556
q) Telephone & Mobile Expenses 822,655 727,001
1) Other Administrative Expenses

- Internet Charges 73,484 26,860

- Computer Expenses 61,790 7,641

- Membership Fees 1,103 28,000

- Digitisation charges 1,562 203,959

- Consumable Store - 64,570

- Generator Expenses - 73,490
s) Prior Period Expenditure 2,756,997 299,215

TOTAL 211,581,694 240,366,249
SCHEDULE 22 - Repair & Maintenance Expenses CURRENT YEAR | PREVIOUS YEAR
Repair & Maintenance

i) Repair and maintenance of Office 18,901,405 11,713,459

ii) Repair and Maintenance of AC Plant, Computers 319,255 278,166
& Other Equipments

iii) Repair, Running and Maintenance of Vehicles 84,262 122,583

iv) Others - =
NET INCREASE/(DECREASE] [a-b) 19,304,922 12,114,208

FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA

SCHEDULES FORMING PART OF INCOME & EXPENDITURE FOR THE YEAR
ENDED 31-03-2012

(Amount Rs.)

SCHEDULE 23 - EXPENDITURE ON GRANTS, SUBSIDIES
. | ETC.

CURRENT YEAR

PREVIOUS YEAR

a) Grants Given to Institutions/Organisation 6,000,000 9,000,000
b) Subsidies given to Institutions/Organisation - -
+
| NET INCREASE/(DECREASE] [a-b) 6,000,000 9,000,000

| SCHEDULE 24 - DEPRECIATION

CURRENT YEAR

PREVIOUS YEAR

On Fixed Assets 4,026,624 3,590,998
TOTAL 4,026,624 3,590,998
Les: Transferred to Fixed Asset Fund 4,026,624 -
Total - 3,590,998

IEDULE 25 - INTEREST PAID

a) On Fixed Loans

b) Subsidies given to Institutions/Organisation

~ ¢) Others - Interest on CPF

CURRENT YEAR

PREVIOUS YEAR

15,633

~ Total

15,633




FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
RECEIPTS AND PAYMENT FOR THE PERIOD 01.04.2011 TO 31.03.2012

(Amount Rs.)

PREVIOUS YEAR

82,763,249

241,029,516

12,114,208

9,000,000

6,851,285

1,943,886

3,441,531

1,181,059
3,865,726

934,100
2,697,883

3,948,933

25,599,749

395,371,125 |

450,187
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FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
SCHEDULES FORMING PART OF THE FINANCIAL ACCOUNTS FOR
THE YEAR ENDIND 31-03-2012

SCHEDULE 26 - SIGNIFICANT ACCOUNTING POLICIES
1. ACCOUNTING CONVENTION

1]
- The financial statements are prepared on the basis of historical cost convention, unless otherwise
- stated and on the accrual method of accounting.

2. REVENUE RECOGNITION

Licence Fees and Sample Testing Fee are recognised as and when due. Other Income is recognised
on accrual basis. Interest on saving bank accounts is accounted on receipt basis.

3. INVESTMENTS
nvestments classified as “long term investments” are carried at cost. Provision for decline,
ther than temporary, is made in carrying cost of such investments. Investments classified as
urrent” are carried at lower of cost and fair value. Provision for shortfall on the value of such

vestments is made for each investment; considered individually and not on a global ba31s
st includes acquisition expenses like brokerage, transfer stamps.

FIXED ASSETS

d Assets are stated at cost of acquisition less accumulated depredation inclusive of inward
oht, duties and taxes and incidental and direct expenses related to the acquisition. In respect
rojects involving construction, related pre-operational expenses (including interest on loans
specific project prior to its completion), forming part of the value of the assets capitalized.

d Assets received by way of non monetary grants, other than towards the Corpus fund, are
talized at values stated, by corresponding credit to capital Reserve.

PRECIATION

2ciation is provided as per the provisions of Income Tax Act and based upon written down
€ method & as per rates specified therein.

spect of additions to / deductions from fixed assets during the year, depreciation is
dered accordingly.

iation for the year on fixed assets of the authority has been debited to fixed assets fund
sistent with the fund based accounting.

JUATION OF INVENTORIES

e_!'ture on purchase of stationary, consumables, publications, and other stores is accounted
nue expenditure.

‘ELLANEOUS EXPENDITURE

1 fevenue expenditure is written off over a period of 5 years from the year it is incurred.




8.1

8.2

8.3

8.4.

94

_. 9.2

8. GOVERNMENT GRANTS

Government Grants are accounted on realization basis. However, where a sanction
for release of grant pertaining to the financial year is received before 31st March
and the grant is actually received in the next financial year, the grant is accounted
on accrual basis and an equal amount is shown as recoverable

Government Grants of capital nature are recognised on accrual basis and shown a;
capital grants under Earmarked/Endowment fund in consistent with fund based

accounting.

Government grants for meeting revenue expenditure (on accrued basis) are treated,
to the extent utilized, as income of the year in which they are realized.

Unutilized grants are carried forward and exhibited as a liability in the balanc
sheet.

9, FOREIGN CURRENCY TRANSACTIONS

Transactions denominated in foreign currency are accounted at the exchange rat
prevailing at the date of the transaction.

Current assets, foreign currency loans and current liabilities are converted at
exchange rate prevailing as at the year end and the resultant gain /loss is adjusted
to cost of fixed assets, if the foreign currency liability relates to fixed assets, and in
other cases is considered to revenue.

SCHEDULE 27 - CONTINGENT LIABILITIES AND NOTES ON ACCOUNTS
: . A. CONTINGENT LIABILITIES

: , 1.1

1 _ 1.2

\- | 1.3

1.4

} _ 1. CONTINGENT LIABILITIES

Claims against the Authority not acknowledged as debts - Rs. NIL (Previous ye 3
Rs. NIL)

In respect of:

- Bank guarantees given by/on behalf of the Authority -Rs. NIL (Previous ye:
Rs. NIL)

- Letters of Credit 6pened by Bank on behalf of the Entity-Rs. NIL (Previou
- year Rs. NIL)

- Bills discounted with banks-Rs. NIL (Previous year Rs. NIL)

Disputed demands in respect of:

Income-tax Rs. NIL (Previous year Rs. NIL)

Sales-Tax Rs. NIL (Previous year Rs. NIL)

Municipal Tax Rs. NIL (Previous year Rs. NIL)

In respect of claims from parties for non-execution of orders, but contested by
Entry Rs. NIL (Previous year Rs. NIL)

2. CAPITAL COMMITMENTS

Estimated value of contracts remaining to be executed on capital account and not provided for
(net of advances) Rs. NIL (Previous year Rs. NIL)

B. NOTES TO ACCOUNTS

Food Safety Standards Authority of India is a registered authority under the Administrative
Control of the Ministry of Health & Family Welfare and is fully financed by Govt, of India,
therefore, its accounting policies are mostly based on GFR’s & R&P Rules. The accounting
principles and policies of the authority in brief are as under:

1. CURRENT ASSETS, LOANS AND ADVANCES

In the opinion of the management, the current assets, loans and advances have a value on

realization in the ordinary course of business, equal at least to the aggregate amount shown in
the Balance Sheet. Increase in advances during the year is mainly on account of advances given
to employees/ outside parties.

TAXATION

'he income of the authority is considered to be exempt from income tax in view of section 11 to
3 of the Income Tax Act. No provision for income tax is therefore made in the accounts.

 FOREIGN CURRENCY TRANSACTIONS
2.1 Value of imports calculated on C.I.F. Basis:

Purchase of finished goods NIL
Raw Materials & Components (Including in transit) ' NIL
Capital Goods NIL
Stores, Spares and Consumables NIL

2.2 Expenditure in foreign currency:
a) Travel Rs. NIL

b) Remittances and Interest payment to

Financial Institutions/Banks in Foreign Currency NIL
c) Other expenditure: : NIL
Commission on sales NIL
Legal and Professional Expenses NIL
Miscellaneous Expenses NIL
23 Emmgs:

Value of exports on FOB basis NIL
Value of Services NIL |

Jssail




frsat

Separate Audit Report of the Comptroller & Auditor General of India
on the accounts of Food Safety & Standards Authority of India for
the year ended 31t March 2012

We have audited the attached Balance Sheet of Food Safety & Standards Authority of India as
at 31 March 2012, Income & Expenditure Account and Receipts & Payments Account for the

3. The presentation of the financial statements is based upon the prescribed format given by
CAG applicable to our Authority.

4. Source of Funds
The receipts of funds In the budget of the authority are classified as under:-

i Mini f Health & Family Welfare, Govt, of India i . i
1t gramt drom Ministry of He RS net year ended on that date under Section 19 (2) of the Comptroller & Auditor General’s (Duties,

i) Misc. Receipts like Licence Fee, Sample Testing Fee, Interest on saving bank accounts, Powers & Condition of Service) Act, 1971. These financial statements are the responsibility of

and other miscellaneous receipts, etc. ! the management of Food Safety & Standards Authority of India. Our responsibility is to express

n

5. Fixed Asset Fund & Buﬁdmg Fund an opinion on these financial statements based on our audit.

During the year authority has created Fixed Asset Fund for the fixed assets lying in the books 0. This Separate Audit Report contains the comments of the Comptroller & Auditor General of

of account of the authority which were inadvertently included in corpus of the authority and
accordingly, the depreciation charged on the fixed assets has been charged to the corresponding
fund in accordance with fund based accounting and matching concept.

India on the accounting treatment only with regard to classification, conformity with the best
accounting practices, accounting standards and disclosure norms etc. Audit observation on
financial transactions with regard to compliance with the Law, Rules & Regulations (Propriety

6. Figures are rounded off to the nearest rupees. nd Regularity) and efficiency-cum-performance aspects, etc, if any, are reported through

: Inspection Reports/CAG’s Audit Report Separately.
7. Figures of the previous year have been regrouped/rearranged and recasted wherever

considered necessary in lines with format prescribed by AGCR adopted by the Authority. We have conducted our audit in accordance with auditing standards generally accepted

) ndia. These standards require that we plan and perform the audit to obtain reasonable
8. Schedule 1 to 27 are annexed to and form an integral part of the Balance Sheet as at 31-03- ;

] surance about whether the financial statements are free from material misstatements. An
| 2012 and the Income and Expenditure account for the year ended on that date.

udit includes examining on a test basis, evidences supporting the amount and disclosure in
- financial statements. An audit also includes assessing the accounting principles used and
nificant estimates made by management, as well as evaluating the overall presentation of

! Rk cial statements. We believe that our audit provides a reasonable basis for our opinion

| 4. Based on our audit, we report that:-

L i We have obtained all the information and explanations, which to the best of our

knowledge and belief were necessary for the purpose of our audit.

i The Balance Sheet, Income and Expenditure Account and Receipts and Payments
Account dealt with by this report have been drawn up in the format approved by
the Ministry of Finance.

In our opinion, proper books of accounts and other relevant records have been
maintained by the Food Safety & Standards Authority of India, in so far as it

appear from our examination of such books.

We further report that:




A. Balance Sheet

A.1. Liabilities

A.1.1 Current Liabilities and Provisions Rs, 5.30 crore

A.I-1.1 Sundry Creditors

he Public Health Engineering Department[PHED)

of the Government of West Bengal proposed
to share the cost of organizing a

‘National level Consultation in developing-a mechanism for

A.2 Assets

A2.1 Understatement of fixed assets

(b) Understatement of fixed assets by Rs. 12.54 lakh

1. As per Receipt and Payment Account,

the cash in hand was depicted as Rs. 10000
whereas cash book did not reflect it. It ne

eds reconciliation.

| lab equipments were not incorporated in the accounts of the FSSAT,

| C. Grants in Aid

I The Food Safety & Standards’ Authorit

y of India received grant-in-aid of Rs. 38.63 crore under
g | | Plan bead from Ministry of Health &

Family Welfare (The Authority received Rs. 8.01 crore in

ter related pProgrammes’. The FSSA] agreed and paid Rs. 15

brought to the notice of the Secretary, FSSAL, through a management letter issued separately
for remedial /corrective action.

accepted in India;

‘ a. In so far as it relates to the Balance Sheet, of the state of affairs of the Food Safety and
. Standards Authority of India as at 31 March 2012; and

ended on that date

For and on behalf of the C & A G of India

Director General of Audit

Central Exenditure




Annexure to Audit Report

1. Adequacy_to Internal Audit System:-

by a Chartered Accountant firm.
2. Adequacy of Internal Control:-

Consistent prior period adjustments of income and exp

of FSSAI during the year 2009-10, 2010-11 and 2011-
controls.

enditure was observed in the accounts

12 which is indicative of weak internal

3. System of Physical verification of fixed assets:-

Physical verification of fixed assets has been conducted for the year 2011-12. Physical verificatio 1
of fixed assets in respect of Branch offices had not been conducted.

4. System of Physical verification of inventory:-

had not been conducted.
5. Regularity in pPayment of statutory dues:-

No payment over six months in respect of statutory dues was outstanding as on 31.03.2012.
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Annexure-I

Members of the Food Authority

Chairperson
Shri. K.Chandramouli

Member Secretary

T W O, 11/, TL /O TR G, T.TE, /50/2012-13/ 6o RAim: 1 oy D

Shri.V.N.Gaur (till 23" February,2011)

Ex- officio members under Section 5(1)(a)

Teres STl W @l SraEadar woeE B Al st e s, foes

; Shri Atanu Purkayastha , Joint Secretary, Ministry of Agriculture
(wrdarm) wiedia wrE GRET T WE AR, TS e, s e, % ool 110002

B TaIaEH HaE Eﬁ»ﬁmﬁﬁ o T T Shri Asit Tripathy, JS, Ministry of Commerce

gEe @) T ST 2 ufydi ow Rl 91 oy &Y wid ¥ d@E &Y g ' Shri Manoj Parida, JS, Ministry of Consumer Affairs
5y T O, 3w GRtEd @ aul WRG @ e @ AeeeEe o srie, | Dr. U. Venkateswarlu, JS, Ministry of Food Processing Industries
% Rwel-110124 1 7R W Dr. Arun Kumar Panda, JS, Ministry of Health & Family Welfare
SrgerD: TATR Dr. G. Narayana Raju, Joint Secretary (Legislative)

paace Shri M.P. Singh , Economic Advisor (MSME)
e (T.uw.st.- 1)
Two representatives of food industry

O3 et Q"(Fl'ﬁﬁ IIIW.'E.GTW./QW.Q'\‘T.W.Q.HEE. /50/2012-13/ aim: From Small Scale Industry

iy vt @iffe o @ wia, D PRER orETTdeT Wiages @Rl orErais | Ms. Mona Malhotra Chopra, All India Food Processors’ Association

T wfed st gwdw Rie, ais mowfe afterd (RAOSgdl), v & Frss o

TREEReE BT BrteE, 9 Seard urag wrt, aF Rech-110002. @ snifta @ i
A 'EI | Ms. Indrani Kar, Director & Head, Agriculture and Food Division, CII

T8 "R SENdE S @ & AHeT W W [ o @ |
Frger: TR

From Large Scale Industry

Two representatives of Consumer Organisations

Mrs. Vasundhara Pramod Deodhar from Mumbai Grahak Panchayat, Mumbai

' Shri. Bejon Misra, Acting Director, Consumer Coordination Council, New Delhi

gEN™

fr ("{.IF{. ﬁﬁ.-[l) Three eminent Food Technologists/ Scientists

| Dr. S. Girija, Integrated Fisheries Project, Ministry of Agriculture & Cooperation, Cochin

Five representatives of States/ UTs

Two representatives of Farmers’ organisations

. (Mrs.) T.A. Kadarbhai, Grapes Growers Assoc., Pune- Grape Grower

i V. Balasubramaniam, General Secretary, Prawn Farmers’ Federation of India- Sea food/ Fisheries

One representative of Retailers’ organisations




1. Sh. V.N. Gaur, Chief Executive Officer,
Food Safety and Standards Authority of India
Food Industry:-
2. Shri Sameer Bardf.;_

Federation House, Tansen Marg,
New Delhi, 110011

3. Shri Pradeep Chordia,

C/0 Chordia Food Products, 48/A,
Pravati Industrial Estate,

Opp. Adinath Society, Pune,
Satara Road, Pune -411009

Agriculture :-
4, Dr. J. Tonpangyongdang Walling

Village-Sungratsu,
Distt.-Mokokchung Nagaland

5. Shri Arun Balamatti

815, 7th Cross, Banashankari,
3rd Phase, 3rd Block, 3rd Stage,
Bangalore-560085

Consumers :-
6. Shri R.Desiken

C/o Concert and Consumer Associationof Inida
2/228, Chinnan Dikuppam Road
Vettuvankeni, Chennai

7. Smt.Keya Ghosh,

C/o Consumer Unity and Trust Society

3 Suren Tagore Road

Gariahat, Kolkata-700019

Annexure-II

Members of Central Advisory Committee (CAC)

C/O Federation_“qflndian Chambers of Commerce and Industry (FICCI), .

Research Bodies and Food Laboratories:-

8.

Dr.S.P Vasireddi

Chairman and Managing Director
VIMTA Labs Limited

142, IDA, Phase-Il

Cherlapally, Hyderabad, Andhra Pradesh

Prof. Gopal Naik,

Indian Institute of Management

(ITM) Bangalore

Commissioners of Food Safety:

10.

11.
12,
13.
14.
15.
16.
17,
18.
19.
20.
21.
22,
28.
24.
25.
26.

27.

28.

Commissioner of Food Safety for Andhra Pradesh
Commissioner of Food Safety for Arunachal Pradesh
Commissioner of Food Safety for Delhi

Commissioner of Food Safety for Gujarat
Commissioner of Food Safety for Jammu and Kashmir
Commissioner of Food Safety for Karnataka
Commissioner of Food Safety for Kerala
Commissioner of Food Safety for Madhya Pradesh
Commissioner of Food Safety for Nagaland
Commissioner of Food Safety for Punjab
Commissioner of Food Safety for Rajasthan
Commissioner of Food Safety for Tamil Nadu
Commissioner of Food Safety for West Bengal
Commissioner of Food Safety for Assam
Commissioner of Food Safety for Andaman and Nicobar Islands
Commissioner of Food Safety for Bihar

Commissioner of Food Safety for Chandigarh
Commissioner of Food Safety for Chattisgarh

Commissioner of Food Safety for Dadar and Nagar Haveli




30.
31.
32.
33.
34.
35.
36.
37.
38.

39.

40.
41.
42.
43.
44,
45.

Commissioner of Food Safety for Daman and Diu

Commissioner of Food Safety for Goa
Commissioner of Food Safety for Haryana
Commissioner of Food Safety for Himachal Pradesh
Commissioner of Food Safety for Jharkhand
Commissioner of Food Safety for Lakhsadweep
Commissionefﬁbftﬂ' Food Safety for Maharashtra
Commissioner of Food Safety for Manipur
Commissioner of Food Safety for Meghalaya
Commissioner of Food Safety for Mizoram
Commissioner of Food Safety for Orissa
Commissioner of Food Safety for Puducherry
Commissioner of Food Safety for Sikkim
Commissioner of Food Safety for Tripura
Commissioner of Food Safety for Uttar Pradesh
Commissioner of Food Safety for Uttarakhand

Chairperson of the Scientific Committee

0.

1.
1
§3.

14.

Annexure-III

Members of the Scientific Committee

Prof. Nirmal Kumar Ganguly, Adviser to Department of Health Research, Translational
Health Science & Technology Institute, New Delhi.

Dr. P.G. Chengappa, Vice Chancellor, GKVK, Bangalore.

Dr. Ashok A. Patel, Principal Scientist & Actg. Head, Dairy Technology, National Dairy
Research Institute (ICAR), Karnal.

Dr. M.S. Mithyantha, Vice President (Retd), Rallies Research Centre.

Dr. K.C. Bansal, Coordinator, ICAR Network on Transgenic Development, National
Research Centre on Plant Biotechnology, ICAR, New Delhi.

Dr. Jagadish S. Pai, Executive Director, Protein Foods & Nutritional Development

Association of India, Mumbai.

Chairperson of the Scientific Panel on functional foods, nutraceuticals, dietetic products

and other similar products.
Chairperson of the Scientific Panel on method of sampling and anaiysis.

Chairperson of the Scientific Panel on food additives, flavourings, processing aids and

materials in contact with food.

Chairperson of the Scientific Panel on contaminants in the food chain.
Chairperson of the Scientific Panel on biological hazards.

Chairperson of the Scientific Panel on pesticides and antibiotic residues.
Chairperson of the Scientific Panel on labelling and claims/Advertisements.

Chairperson of the Scientific Panel on genetically modified organisms and foods.

fsat




Annexure-IV ‘

Members of Scientific Panels
PANEL-1 (Functional Foods, Nutraceuticals, Dietetic and other similar Products)

i Dr. V. Prakash, Director, CFTRI, Mysore.

2, Dr. D B Anantha Narayana, Ph.D.(Pharmacy), independent consultant, expert in-

Nutraceuticals, Ayurveai\'c products, Bangalore.

3 Ms. Anuja Agarwala, Dietician, All India Institute of Medical Sciences, New Delhi.

4. Dr. B.C. Ghosh, Principal Scientist, NDRI, Bangalore.
5. Dr. K. Madhavan Nair, Scientist ‘E, National Institute of Nutrition, Hyderabad.

6. Dr. Shantikumar Nair, Ph.D (Materials Science)- Columbia University, expert in Nano

Technology, Dean of Research in Amrita Vishwa Vidyapeetham (University), Kochi.

7. Prof. B. Sashidhar Rao, Professor & Chairman in Department of Biochemistry, UcCs,
Osmania University, Hyderabad-500007, Andhra Pradesh.

8. Dr. Vilas Ramrao Shirhatti, Ph.D (Chemistry), independent consultant, expert in

Functional foods and Nutraceuticals, Fats and Oil, Mumbai.
9. Shri Kumar Bhatia, Chief Consultant (Post Harvest Management & Marketing), Ministry
of Agriculture, New Delhi.

10.  Dr. N. Anandavalli, Ph.D (food Microbiology), food safety expert, Vice President — (Tech)
FAO/ UN Food Safety Consultant /Auditor, M/s Food Safety Solutions International,

Cochin.(Retd EIC Director).

11. Dr. Anura Vishwanath Kurpad, DNB (Physiology), Nutrition expert, Dean, St, John’s

Research Institute, Bangalore.

12. Dr. P.D. Dwivedi, Scientist EI, Food Toxicology Division, Indian Institute of Toxicology
Research, Post Box No. 80, Mahatma Gandhi Marg, Lucknow-226 001.

Dr. Partha Roy, Assistant Professor, Department of Biotechnology, IIT, Roorkee

PANEL-2 (Method of sampling and analysis)

1 Dr. Sushil Kumar Saxena, Director, National Analytical Laboratory of NDDB, Anand

Gujarat.

2. Dr. Rakesh Kumar Khandal, Ph.D.(Chemistry), Analytical expert Director, Shriram
Institute for Industrial Research, New Delhi.

3. Dr. Pitam Chandra, Assistant Director General (Proc. Engg), Indian Council of Agricultural
Research, New Delhi.

4. Dr. N.V.Rama Rao, Ph.D.(Chemistry), Analytical expert, President, Vimta Labs Ltd.,
Hyderabad.

5. Dr. Vasantha Muthuswamy, Former Senior Deputy Director General and chief of Division
basic medical Sciences and Division of Reproductive Health and Nutrition, Indian Council

of Medical Research, New Delhi. (Retd).

6. Dr. A. K. Dikshit, Principal Scientist (pesticide residues), Indian Agricultural Research
Institute (IARI), Pusa Institute, New Delhi. |

7. Dr. Deepa Bhajekar, Ph.D(Industrial Microbiology)- Proprietor & Chief Executive Officer
Micro Chem Laboratory, Mumbai.

8. Dr. M.N. Manjunath, Scientist ‘F’, Food Safety and Analytical Quality Control Laboratory
CFTRI, Mysore.

9. Dr. M.K. Kundu, Consultant, Ex-Edible Oils Commissioner, Government of India, New
Delhi.

10. Dr. Dipankar Sinha, Professor, All India Institute of Hygiene & Public Health, Kolkata.

11, Ms. Sobha Hegde, independent consultant, Empanelled Accreditation Assessor
Mumbai(Retired from BIS).

12.  Dr. Rajan Sharma, Senior Scientist, National Dairy Research Institute, Karnal.

13. Dr. Jonnalgadda Padmaja, Scientist ‘C’, Food & Drug Toxicology Research Centre
National Institute of Nutrition, ICMR, Hyderabad.




10.

11.

PANEL-3 (Food additives, Flavorings, Processing Aids and material in contact with food).

Dr. Amarinder Singh Bawa, Director, Defence Food Research Laboratory (DFRL), DRDO,
Mysore.

Dr. Mukul Das, Deputy Director (Scientist ‘F’), Indian Institute of Toxicology Research,
Lucknow.

Dr. (Mrs.). Kalpagam Polasa, Deputy Director (Sr. Scientist 'F’), National Institute of

Nutrition, Hyderabad. .-

Dr. Joseph I Lewis, Ph.D. ( Chemical Technology), independent consultant, expert in
Labelling, Food Additives, Oils & Fats, Mumbai.

Dr. Rajiv Dhar, Director & CEO, Indian Institute of Packaging, Mumbai.
Dr. K.N. Gurudatt, Head, Food Safety & Analytical Quality Control Laboratory, CFTRI,
Mysore.

Dr. H.N. Mishra, Head Post Harvest Technology Centre, Chairman, Hall Management

Centre IIT, Kharagpur.

Dr. H.P.S. Sachdev, M.D. (Pediatrics), expert in Pediatrics, Sr. Consultant (Pediatrics and

Clinical Epidemiology), Sita Ram Bharatia Institute of Science and Research, New Delhi.
Dr. R.B.N. Prasad, Scientist ‘G", Indian Institute of Chemical Technology, Hyderabad.

Dr. Banwari Lal, Ph.D (Microbiology), Director, Environmental and Industrial

Biotechnology, The Energy and Resources Institute (TERI), New Delhi.

Dr. Satish Kulkarni, Principal Scientist, National Dairy Research Institute, Bangalore.

PANEL-4 (Contaminants in the Food Chain)

Dr. Shiv Lal, Special DGHS & Director, National Institute of Communicable Disease,
Director General of Health Service, Delhi.

Dr. A.K. Sharma, Scientific Officer ‘H’ Head, Food Technology Division, Bhabha Atomic

Research Centre, Mumbai.
Dr. S.K. Mendiratta, Senior Scientist, Indian Veterinary Research Institute, Izatnagar.

Dr. T.K. Srinivasa Gopal, Principal Scientist, , Head Packaging Section, Fish Processing

10.

i

12,

Technology, Central Institute of Fisheries Technology (ICAR), Cochin.

Dr. Krishna Jha, Principal Scientist (Microbiology), Indian Council of Agricultural
Research, Bhopal.

Dr. P. Subbian, Director (Agribusiness Development), Tamil Nadu Agricultural University,

Coimbatore.

Dr. K.L. Gaba, Ph.D(Agriculture, Dairy, Animal Husbandry)- NDRI Karnal, independent
consultant, expert in Food Additives, Functional Foods and Milk and milk products, New
Delhi.

Dr. Lata, Principal Scientist, Division of Microbiology, Indian Agricultural Research
Institute, New Delhi.

Dr. G. Vijayalakshmi, Scientist ‘F’, CFTRI, Mysore.

Dr Rashmi Kulshrestha, Ph.D (Pharma), expert in pesticide residues & contaminants,

Food and Pharma Regulatory Consultant, Regulatory Wisdom, New Delhi.

Dr. V.K. Joshi, Professor & Head (Post Harvest Technology) Dr. Y.S. Parmar University of
Horticulture and Forestry, Solan, H. P.

Ms. Praveen Gangahar, independent consultant, food safety expert (Accreditation

Assessor), Quality Management Services, Delhi.(Retired from BIS)

PANEL- 5 (Biological Hazards)

.

2.

Dr. Ashwani Kumar, Scientist ‘G’ and Head, Environmental Biotechnology, IITR, Lucknow.

Dr. Naresh Kumar, Senior Scientist, National Dairy Research Institute (NDRI) ICAR,
Karnal.

Dr. Ashish Motiram Paturkar, Professor and Head of Department, Bombay Veterinary
College, Mumbai.

Dr. Bhupinder Singh, Senior Scientist, NRL, IARI, New Delhi.

Dr. Prem Kumar Jaiswal, Ex- Director (Laboratories), Dept. of Agriculture and Cooperation,

Central Agmark Laboratory, Nagpur.

Dr. Joginder Singh Berwal, Ph.D.(Meat Technology), independent consultant, expert in




11.

12.

Meat Technology, New Delhi.

Dr. A. Laxmaiah, Deputy Director (Scientist ‘E’), National Institute of Nutrition, Indian
Council of Medical Research, Hyderabad.

Dr. Suseelendra Desai, Principal Scientist, Central Research Institute for Dryland
Agriculture (ICAR), Hyderabad.

Dr. Jamuna Prakash, Reader, Department of Food Science and Nutrition, University of

Mysore. i

Dr. D. Narasimha Rao (Retd), Scientist ‘F’ and Head of the Department, CFTRI, Mysore.

Dr. Ravi Shankar, C.N, Senior Scientist, Fish Processing Division, Central Institute of

Fisheries Technology (ICAR), Cochin.

Dr. Malabika Roy, Scientist ‘F’ / Deputy Director General (Sr. Gr.) Div. of Reproductive
Health and Nutrition, Indian Council of Medical Research, New Delhi.

PANEL-6 (Pesticides/Antibiotic Residues)

1

10.

11.

Dr. Debabrata Kanungo, Additional Director General (St), Directorate General of Health
Services, Ministry of Health and Family Welfare, New Delhi.

Dr. Kiran Narayan Bhilegaonkar, Senior Scientist, Indian Veterinary Research institute,

Izatnagar.

Dr. V. Sudershan Rao, Scientist ‘C’, National Institute of Nutrition, Hyderabad

Dr. B. Surendra Nath, Principal Scientist, NDRI, Bangalore

Dr. Jai Raj Behari, Scientist ‘F’, Indian Institute of Toxicology Research (IITR), Lucknow.
Dr. A .G.Appu Rao, Scientist ‘G’, CFTRI, Mysore.

Dr. K.K. Sharma, Network Coordinator, AINP on Pesticide Residues in Project Coordinating
Cell, IARI, New Delhi.

Dr. Tapan Chakrabarti, Scientist G and Acting Director, NEERI, Nagpur
Mrs. Mohini Srivastava, Public Analyst, PFA, Delhi. (Retired)
Dr. S.K. Handa, WHO Consultant, Ministry of Health and Family Welfare, New Delhi.

Dr. Gurudayal Singh Toteja, Scientist F’, Indian Council of Medical Research, New Delhi.

fssai |

PANEL-7 (Labelling and Claims Advertisements)

1.

2.

10.

1.

Dr. B. Sasikeran, Director, National Institute of Nutrition, Hyderabad.

Shri Darshan Singh Chadha, Senior Technical Advisor, Confederation of Indian Industry
(CIl), New Delhi.(Retd from Govt. of India)

Dr. Anupa Siddhu, Director, Lady Irwin College, New Delhi.

Sh. Pradeep K. Chaudhary, independent consultant, expert in Fdod Additives, Food
Labelling, Nutritional Foods, Gurgaon.

Dr. Mridul Salgame, Ph.D.(Dairy Microbiology)- Analytical expert, Managing Director,
IADFAC Laboratories, Bangalore.

Dr. S. Premakumari, Ph.D( Food Science & Nutrition), Nutrition expert, Professor and

Head, Avinashilingam University for Women, Coimbatore, Tamil Nadu.

Dr. Pullabhatla Srinivas, Head, Plantation Products, Spices and Flavour Technology,
CFTRI, Mysore.

Dr. D.P. Attrey, Ph.D. Food Science(Meat Science) Professor Emeritus & Consultant in
SASTRA University, Thanjavur (Tamil Nadu), DRDO, Ministry of Health, APEDA, DST,
BHU, independent consultant-expert in Food Safety, ISO- 9001, 17025, 22000, GAP,
GCP, GLP & GMP, Noida.

Dr. R.R. B Singh, Senior Scientist, NDRI, Karnal.
Dr. Nandkishor Namdeorao Zade, Prof. & Head, Nagpur Veterinary College, Nagpur.

Dr. S. K. Khanna, Retired Director Grade Scientist, Head Food Toxicology Division, IITR,
Lucknow.

PANEL-8 (Genetically Modified Organisms and Foods)

i

Dr. P.L. Gautam, Chairman, National Biodiversity Authority, Ministry of Environment

Forests, Chennai.
Dr. Ramesh V Bhat, Consultant, FAO, Hyderabad.
Dr. M. Padmavati, Assistant Professor, Indian Institute of Technology, Kharagpur.

Dr. P. Balasubramanian, Director, Centre for Plant Molecular Biology Tamil Nadu




Agricultural University Coimbatore.

Dr. Lalitha Ramakrishna Gowda, Scientist F’, Central Food Technological Research
Institute (Council of Scientific and Industrial Research), Mysore

Dr. J. Nagaraju, Scientist ‘G’, & Group Leader, Centre for DNA Finger Printing &
Diagnostics, Hyderabad.

Dr. D. Yogeswara Rao, Scientist ‘G’ and Head Technology Networking and Business
Development Division, CSIR, New Delhi.

s
Dr. A.B. Dongre, Principal Scientist, Central Institute of Cotton Research, ICAR, Nagpur.
Dr. S. R. Rao, Scientist ‘G’, Department of Biotechnology, Ministry of Science & Technology,

Lodhi Road, New Delhi.

Dr. R. P. Singh, Professor, Department of Biotechnology, Indian Institute of Technology,

Roorkee.
Dr. Satwinder Singh Marwaha, CEO, Punjab Biotechnology Incubator, SAS Nagar, Punjab.

Dr. Parmjit Singh Panesar, Assistant Professor, Dept. of Food Engg. & Technology, Sant
Longowal Institute of Engineering & Technology, Longowal, Punjab.

Dr. Subash Chand, Professor, IIT, Delhi.
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